CENTRAL ADMINISTRATIVE TRIHUNA L,
LUCKNOW BENCH, LUCRNOW

N

| TA-mo 4 |
CAUSE TITLE &P /o /33;/33 LOF

R Y P YN YR nnunn,n.u ..................

IND}Z\S]U“I‘I' T

[ . " .
! '

NAME umm‘v\m (TS .. Cor /m‘éy

(A R AN A RYRNTR] luutbnnnpn " \pT)“(dTﬂ

| \’elsus | S
RT — e Q O f?&d Ve ..‘."..v..‘,-.-.v..A.ib.'.:;‘,.'R.Qspmmcnt
Part A, |

Deseription of t’:ocmncms Page

N kR e A “”/v‘/ & IS

[

P Y

e e e

T s -
.E___‘_L[ucgfww/’mwu df“/év){_ _‘75__, 471 (0 (9
4 ] f&"*f&l‘fffw bath hyivedye:  plitoh zs*q
S P e A/éal[

o ",’-.23—;-73679/' gew s g3 o /,l/é»/z‘c 4/63
_7___._ . Lecconferfeples ' | e /Héé ;‘a Y
o loaser l 4 /?lP foﬁ”/?‘é

1 T

1

n
4 ,‘

f‘ﬂ oy - o l .

o |

17] |

: 19 f v |

Lf: : —; bt ) ey .-.‘..l -

: ] ! ' !

! 13 ' ‘ " ‘

; ; e o iy ..‘,.;;,....,. J—.
4 li

f . B 4 . > LY

(1S , al

e R
S N — —_ — ot —

[ i _ ‘

I V7 . o Ii

(‘ — 4 - o -l .4....‘..‘..‘.....";... - ‘.....;l-.....'l_..,., e
% : , . “""“ . - Col

CERTIFICATE | . o i
Certified that no further action'is required totale

wand ti)ut thc case is fif
for consignment (o the recoor cf room (ducxdcd}

1

.\ ' T

R
S

“ Klgnature of tie
Denlling Assiscini ‘




o VY PR
> M

»
ORDER SHEET
IN THE HIGH EOURT OF JUDICATURE AT ALLAHABAD
No. -1—6&2—7——————» ——of 1 983 -
______________-—-——-—""’"v,y /—————"“"’_,___._—-—
I —
Dated of

which
case is
adjourned

Note of progress of proceedings and routine orders




N R -
«il

—_—
. Dated
Date Note of progress of proceedings and routine orders which
case |s
adjourned
1 2 . - 3
T —
/S‘+@rxnmuwwr
A -

I N N i ‘
el bt e bﬁzl&%m'{ /1 bl Aty
_f_'f)«‘ 't fl:_f:‘ ! é w‘l 9 PN _{. _‘&D&w (g’{'g‘—( '%_ : -

d? )ﬁm baels ol WO w)-a%g

. _ﬁ_ <
Vororcons Fer Redoor — e

s oot et ot e an 4 b

et e it i et

: ~1m.£m‘>\;alm_mm\a_mimlug 4-34
pmya

AML@%@E&\A&

Suletld

“57]9(3%

:9“"%‘ /,.‘~A;_,,'-‘_‘./') R T
7 (_,‘

R "'/]/]/h,f“\ (‘—fﬂ,:f’"“ A S Y.V N =
w-("G .

Grag a3

PSUP—A.P. 30 Uch Nyalaya—25-1-82—(3516)—1982—50,000 (E)




Ay

K4
B4

;——~—-———SIDE
CREMINAL

GENERAL INDEX

(Chapter XLI, Rules 2,9 and 15)

Nature and number of case

e /. /olu.afw

Name of Partjes

br? Mo ]2 2)—

2.

%

o fmion g Ineho

{
Date-of Institution S-U-£3 Date of decision
| Court Fee Date of Remarks
. Serial ~ Number admission | Condition | including”
File no.| no. of | Description of paper [of sheets of paper of date of
paper | - - Number to docament | destruction
of Value record of paper,
stamps if any
'1 2 3 4 [ s 6 | 7 s | 9
Rs. | P. -
(Y -~
. //Mm a%\u }L’g S 101'00 ¥
& Quol Armfun”
l‘»— p oA~ } — — A 77)
3+ Cma. Yot (- e -
Mz. 0(/ E)L} — o
o L’f" pB*W‘@\r—‘ ],-— — ‘SA'U'O ‘
& ool o) }__ ' ‘
.\ -
. ;
o ‘
l
| ;
| |
I have this day of 194 examined

the record and compared the entries on this sheet with the

corrections and certify
the aggregate value of Rs.

complete and in order up to the date of the certificate.

Date

that the paper correspond with the general index,
, thatall orders have

Munsarim

Clerk

papers on the record. I have made all necessary
that they bear court-fee stamps of
been carried out, and thai the record is



. .
\ﬁ{‘) ‘;\,‘7

@ -

o _ Codei &Lw»
o (A luv,‘lllt

‘ ek i sl S

C M @\.ukc (NS

‘ u< ‘9

‘ ‘ .
Setial

Brief Order,‘f'lentmnlng Ruference How ¢ mplled
~ number . . if necessary _ v » S with amd
of ' : R _ v : |7 date of
order IR o SRS compllanca
- and, date L C : I . » /’i 7
) . : » - UL
’//

. - , /[td‘lvfnolfg >7#%

S % Hen ik DY Agnandl TM B A l

Hé‘m \L\,\ J\’ ¢V@gq,b;m : l wh\ 1#‘. M’s
' i Mv}r .

e e bt
?”\Ng (U.&Q 1\&“4 QAW)\Q QQ&WQI Qf}." )“\("w@ (II\ CD\.( d{.m
i B oe £

e

CtgRey o im «bm wsak ’gw+

Thorae %&2/0*)1 /‘QD"’ the ’Q’
..Mm&b‘q cynml&’m’}jc

/U\_Q e wws\\ &D‘\ U’\Q Q“

'lu;} c\diwt hd

Tar\g r I'LUr/ [(/)

-)Samj by A ERic
’ ‘burm ;121'1 A “"}}"7"4 ‘
1:7)

nes SR khﬂ(;c

C’G’\,C: Z'L(t/\’&{ ‘:
,/4 bm ﬁ"{}‘ owlus

Nf Ly C’c-&'(_, n gz Q 9@ /tup.,

i
?/1/

M’\’W\M'(@\:v, : .
col W

.::"F . | (5"’5)

DR ALTRS ; e W /\.wvtk C .
- - 1“‘\ B ﬂ'\y) ,F:J'f &:r:»\.—wn ) A‘{V’ o _,}/'\j/
& fle . NG I G S CA
- ' ' V V\ )L“ ".\\’. k& ‘w:t':(l r OYL .
| e - Ne o7 AT e i wed
= '{“’5 cﬁftj/w\fﬁa; . INe \;:v) prowpie B SO B Nohees p
- t\L_v ,,,{ *-—.:l“““" R ‘5'._-«44 b D Al }J | vAwed o ™M lvyg
| . ‘ 0/(:"4 \._,‘I Jﬂ-"“ e "/}~ . V\ ]\‘\Q- ‘,~gy_.; rc_\u-vﬂ. 2 ' ;Nb %W;
y »? < )‘-”V:‘e"'r N '\”‘i——x,\"'\‘«j ﬁfa/‘ *{\j”' ."‘z:‘—v“: < v» U'M‘/ T\"‘/‘ Lies,
P R g R =L (L St g RUSSS
.'.\,L(f\«l -A’. b\.’r: © k G f’c:f‘,.:/’r ,i:j&%‘ s 7o ’ 5 ﬁ N;'W w
T o ’\)‘{ 'fﬁﬂt;"h}% L’:} J‘{ ‘L““\‘* kv.—h, \ g i ' L_ .
‘ S N i™a
i“”‘z‘f ] \z« ’ka\—a(\«' fﬂ‘ﬂ ] "L
<z ( ; . ‘
m,/ -’H‘"\ *«f
Y Ay 77 é |
T &-376 /\/o /gc Mf/;ta/ é%?o




v
i 5
f‘-i" i 3@([/07/) C(/{/ te G- (o i
s
N -J' l k_ N ;-. N H : \h N \J‘\‘t‘\_fb {,:‘LQ\' +1 ;._\ R .
- A(‘:iz\
’-\ i ‘\ (6 \ \(. L I\\\, 5\/ \\ O\'\.\G&\\Lﬂ\. (\ \,1,

K‘

4

3

Aew Y)WV D \’kb&(\m\f\\ BAA

——— .

AL o Hawf@ “b@w‘l’\} @r\
NS08\ 1™« @ caye SN \

et =
rx N2 e

‘lﬁ TR s U A U U
o Na o A Rl b gl
e VO %\ Voo
S g

J\f\\'\a .\\ y b \‘/H'-‘C\L\,F\ 2, vol
\"?‘C h\ /\,, \d_fr - (\

<, A .,
Pv vy B e o e
); e \‘.)76 (""L\ (rn)l’ag, L.

g vhef

™\
N Pl

| B \/V‘ -—y .
. ) . " v



MadR) T
@)‘ {xf "

v .
8 D | 9y Jraly WM M AGe A
\\)q\)‘ Wy \¢ 6\‘)‘7}( P

Now e oo Koo bl bones o
Sem b Qe e rxpadet

7 G AW ﬁ\l/ \)d \:\9 125 Wil » ‘QWQ.-[\T'; ({)}/
¥ KQ*;M:] o Withs ., 12 Qagty '\\,.,g,,’}(\'\,; z
(\L.f\:\ G \\'wavu'rw'\\ 4.G)
4 1 o
N~ l,fz. @
AvA b
S
. W4, A

Nlp %ﬁm% %a\, ngz.e,,

No 8849 a0 @\ a. e

=

/19\,~/}y~n9m5/‘—t; () C S ysadrvs e, cf |30 o

b, o >
/ feé__,v‘”rgﬂ |




SO | | .
1 ' @ o ‘

 "\'5 V2 -“l\
Ve e TR e e e S\ VR v

YA g 0 Gewtan G . ‘

T Nesnovrn Convdac o

e emhods odeg ek
CO N\ QFX—\'\\J\QM/* T \(‘Q_C.V\J.L\ N
PN WX <y U\
P . cy\%)'\'d&/\‘ C‘*'J\;

>V \r e\

Lo SR¥Y .
. AL TN R Rt
N O\ A e

e A Aot

Ty 131> it

We -0 %41;)/ ‘

.5, s ol
B ¢ TR P
QAN e P Gouln: i %/\_' "MV]
a—— ’;L—\.
. }P”\ﬁ \}\) o[SYRAVERS //
%
a ( Zz/ ,
A-w) V- |
4\‘%‘(7"1/,_._
Do Jo Dpda. @) Lovocds
QoA \,/QJ s OV Do
W‘Q«
o M- N A - \\_’; W b
SATng sell ¥ 2 oo
NN G- Ak
QSJ\;‘ V\E_\- Yeaa e wk\‘ Yo L
o © Q1
|
Yeov

9. § -9~ N Shp 61,,»%«»!)’” -
. lé r97‘;/ ' o 1



v‘ \ Q) “Q7 ‘,G;L,

"
E . f/'\ Y

IS

o e

nﬁ“\‘;ﬁ E?\ .‘,{"§ L\‘ é\.&

A S
pecu pikee
o

S‘ {m- o

ﬂ\ﬂr

B

f%in}ql

=~

).l?.@L_

W N s

Q“?ﬁv%) Y o Yer € - At @ v M
W=l M e G’b&;’y PR o YR

— E?f

ﬂsyf;’q—( . Cia "Qrﬂﬂcllj’

NOW V\
. f\o‘*JQ‘gv‘l )’\l 2. ) C-La-

Cu:\ T - a\ﬁ"m -

B w)

o G, Mf @%39 /} 24
16.11. 91—-—» ’



s

CENTRAL ADMINISTRATIVE TRIBUNAL LUCKNOW BENCH LUCKNOW

Transfer Application No. 1140 of 1%87

C.M. ‘ i
Pandey » L] L] L] L] L] L ] L ] L] L ] - . . . L2 L] L ‘Appl lcant

Versus

1

Unidn of India & Others v v« v o v ¢ o o« o o W Resbondenté

Hon'ble Mr. Justice U.C.Srivastava, V.C.

Hon'ble Mr, K, Obayya, Member (A)

( By Hon'ble Mr. Justice U.C.3rivastava,VC)

This transfer application was filed 43 §

writ petition by the applicant in the Hiel Court in year
1983 against the minor punishment awarded to him ,he filed
the writ petition. Alonewith Driver Mohd. Jaheer Uddln
the applicant was booked to work on one particular
Eneine on 9.6.1981 and it is said that both these persony
eot their engine attached with 64 Down Awadh Express
which was received on Platform No. 3 at Kanpur Central
Railway Station and bound to move towards Lucknow. A
collison took place of 64 down Awadh Express and 155 Up
Tinsukhiya Mail. Accordine to the department, in case,
these persong would have taken the negessary care and
caution, the same would havé been averted. Consequently,
a charee-sheet was served to the applicant also for
violatine G.R. 119,G.R.76(a),G.R.120 & S.R. 122/I. The
enquiry Officer was appointed and the_applicant submitted

his defence. Durina the course of enquiry , the applicant

) aloncwith ) ) ,
gave in writingithe letter which was €iven to him by the

spted
enguiry officeg.that he hagc?Zi, the charwes asainst him

il
an&Zéﬁe request that a lenient view may be taken, he had
already clarified his position in defence to the above

charee dated 11.11.1981, this writing was ¢iven to him ‘

Contd. . 2/"



i 2 33
on tre back of the letter on 15.5.198Z. The enqguiry
officer submitted his report and acting¢ on it , the
disciplinary authority removad the applicant from
service as he was found to have violated tre safety
rules by not observing the aspect of signal for his
train. Before the enquiry officer the witness were
also examined., After enquiry, the show cause notice
was issued to the applicgnt on which thelendorsement
was later on maide. The disciplinary authority removed
the applicant from service. The applicant filed an ‘
appeal aeainst the punishment or der dated 4.9,1982.
The appellate authority modified the punishment and
reduced it as Fireman 'C' for two years. Trereafter- _.
a ravision application was filed by the applicant and
the revision application was dismissed and the
punishment g¢iven in appeal was maintained, trereafter
the applicant filed a writ petition.
2. The grievance of the applicant is that full
opportunity of tearine was not @iven tO the applicant
Tha witnesses were examined and it can not ba said
that opportunity of rearing was not given to the
applicant . If the applicant latesr on admits his
charee, which was levelled against rim, it is no longer
version for the applicant to raise the contention
against the same. It was all matter as to wrether the
safety rules were observed or not and for that it was £

founi that there was ample evidence to brinc him ithe.
cuilt .
/of the applicant and that'swhy this finding was racorded
and ris requast was also considered, The punishment
WF ich has been awarded to tre applicant is in tine witl

admission made by =---===- - ——===oT77 rrTErY——-—m— e ————

Contj. . 3/"




5§7\
*

him and prayer that a lenient view may be taken .
There appears to be no illegality in the procedure
whddh was= adopted or the order which was passed.
Accordingly, the application lacks merit and it is

dismissed. KNo order as to the costs.
Member (A) ,Vice~-Chairman

Lucknow Dated: 16.11.1992,

(RKA)
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2 Genl. 188

N 4 . .~ STANDARD FORM OF CHARGESHEET
’ ) Rule 9 of the Railway Servants (Discipline and Appeal) Rules, 1968 Standard Form No. 5

’ ‘,”‘ f&“@%ﬂ,j/jﬁ f / A C// ﬂ %ZZWQ&J.(Namc of Railwa Admystragxpy |

~ (Place of issm%ﬂ’.’f@ ........ datd@ ... 000

: MEMORANDUM / Y
The Q}r-esident/Railwa Board/Undersigned propose(s) to hold an inquiry against S .‘.‘,/.‘ 17 /7//’&{;/' A{ ./é-“
und ¢ 9 ofthe Ruilway Servants (Discipline and Appeal) Rules, 1968. The substance of the imputatio qu;,;:

\ misconduct or misbehaviour in respect of which the inquiry is proposed to be held is set out in the enclosed state- .

w\(‘\ ment of articles of charge (Annexure I). A statement of the imputations of misconduct or misbehaviour in support of

1 each article of charge is enclosed (Annexure II). A list of documents by which and a list of witnesses by whom, the
articles of charge are proposed to be sustained are also enclosed (Annexure I & IV).

2. Shd. .., . &{ .+ -4.is hereby informed that if he so desires, he can inspect and take extracts from the docu-
ment g@a Q) @Z%Iist of documents (Annexure III) at any time during office hours within I five days of
receint of this memorandum.” If he desires to be given access to any other documents which are in the poss»ssion of railway
administration but not mentioned in the enclosed list of documents (Annexure I11), he should give a notice to that effect

e tothe undersignedgw% e ;ﬁ,ﬁ .. ..Railway within §ten days of the receipt of this memoran- ¢
({f*)‘ dum, indicating tx ance of the docufents re __gpﬁ i)y him for inspection” The disciplinary authority may refuse
{f\;"gﬁ permission to inspect all of dny such documents as are, in its opinion, not relevant to tke case or it would be against the
1\) public interest or security of the State to allow access there to. He should complete inspection of addition of documents

-within five days of their being made available. He will be permitted to take extracts from such of the additional documents

as he is per.mltted to inspect. o P ‘@s—dﬂ\m o
£ - .ﬁ Shg.E y- ﬂ ,{}/mﬂgr informed that request for access to documents made at later stages of the inquiry
Qo at will not be. a d& sufficient cause is shown for the déTay in making the request within the time limit specified
Y 5\\“‘ above and tie circumstance shown clearly that the request could not have been made at an earlier stage. No request

R@”ﬁ for access to additional documents will be entertained after the completion of the inquiry unless sufficient cause is
fshov&ﬁ'f'or not makingghe request before thé completion of the inquiry. faumf

4, Shifd.7. - # . .is further informed that he may, if he so desires, take the assistance of any other railway
Tﬁ/an’t/an w6idl o 4 Koy Trade Union (who satisfies the requirements of Rule 9 (9) of the Railway Servants
iscipline and Appeal) Rulés, 1968 and Note 1 and/or Note 2 thereunder as the case may be for jnspecting the
documents and assisting hifm in presenting his case before the Inquiring Authority in the event of an g inquiry Dbe-
_.ing held. For this purpose, he should nominate one or more persons in order of préferen f /9‘/%395{ the
\* _assisting railway servant(s) or Rly. servant (s) or Railway Trade Union Official (s), Shri==7 ..ol v oves ould
M Ag“ obtain an undertaking from the nominee(s) that he (they) is/are willing to assist him during the disciplinary “proceed-
) ’g(,gé ,,;T“mgs‘ The undertaking should also contain the particulars of other case (s), if any, in which the nominee (s) had
.already undertaken to assist and the undertaking should be furnished to the undersigned/£General Manager
..... ... .. ...Railwayjalongwith the nomination. - —_—
5. “SHFi.... ... [.{q. réZéf reby directed to submit to the undersigned (through Gemeral Manager-_ .. - ..
£ ?&M dﬁ' te superior) a written statement of his defence (which should Teach the safd General
‘M /his immediate superior) Within ten days of receipt of this memorandum, if he does not require to inspect any
«documents for t6& preparation’of his defence and within ten days after completion of inspection of document if the
desires to inspect documents, and aslo. ' 0
(@) to state whether he wishes to be heard in person; and -
(b) to furnish the names and addresses of the witnesses, if any whom he wishes to call in support of his defence;
LO% e g 2 M . . " . e
S s (c) to furnish a ligt)of documents, if any, which he wishes to produce in support of his defence. - @\W
U ,\\g\ 6. Shri.. Q o /’ﬁ%* s informed that an inquiry will be held only in respect of those articles of
'],\‘ ! gharge as are ﬁi’nit . uld, therefore, specifically admit or deny each article of charge. —_—
Ny " ... ..is further informed that if he does not submit his written statement of defence
“ithis the perio fieddtep or does not appear in person before the Inguiring Authority or otherwisctails or
IRy, comply with the provisibns of rule 9 of the Railway Servants (Discipline and Appeal) Rules, 1968 or the
heed4ions issued in pul%%@;le safi fule, the Inquiring Authority may hold the inquiry ex-parte.
1

(4
\b«f\

----------

tion of Shri...7% WA Y2 is invited to Rule 20 of the Railway Services (Conduct)

RfNws 196! udgr which no railwaysetvapt shafl bring pr’attempt to bring any political or other influence to bear upon
ae an¥ guperior @ ority to further his interests ipsespect of matters pertaining to his service under the Government. If
g ( (e ‘?gepresent%ti o is received on his hehalf frgfh another person in respect of any matter dealt with in these proceedings,
¢ igilk be presiggad that Shri.. ... £ =, 4. TAW # aware of such a representation and that it has been made at his
h e\ ifsthibf 1of Viofgtion of Rule 20 of them@ices (Conduct) Rules, 1966.

: W S

ﬁ_@qg%ld)acti’on will be taken

m\l 9. j{&&e’ipt of this Memorandum may be acécnowledged. %ﬁ‘%\a-m \ \
LA By orderand imthe name-of the-Prélident.

> v/ . e .

sels. 30" 7 Si T TR/ T S
ack. . Wgz T

To ‘ competent authorfty.
Shri?t....&ﬂ..%wm%{% ....... N | LA Aﬂ//ﬁék p

........ O m / " Aesigrkil _
M .................... (AT LTE “Place etc.)~ 0 ) ) ) ) ) .
L @Copy to Shri e //—’ .. _/.,i £ .(name & designation of the lending authority) for information.
{ +This time limit mla§ be extended Il,pto ten days at the discretion of the competent authority. Strike out whichever is not applicable.
§This time limit may be extended upto twenty days at the discretion of the competent authority.

© $To be retained whetevet President or the Railway Board is the competent authority. (%)

\
yant o SPresident is the Disciplinary Authority. s o
ng%eﬁetsid fvzxe?:vcrsapl;e)iicablé——SeeyRule 16 (il) of the Railway Servants (Discipline & Appeal) Rules, 1968—Not to be inserted in

sent to the Railway Servant. L. ) . . ]
‘*tShlfb(;g?szion of such list at t%lis stage need not be insisted upon if the employee does not comply with this requirement.

————

N.R.~2060/17—April, 1980 —25,000 F.
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NG . L alADARD LORM OF CHARGESHEET L fie v 1%
; N Rule ¢ nft/m; Rﬂiiw)gv.‘»(\nm‘n\ {Iscipline and Appesh) Rulev, l‘h’i' Moo, Tgria Ne, 8
L map s S A S e e e Ry e
. P’ - 4 ‘ (Plyve of s et zad deed T 7 .
| A MORANDEUNM I
T‘Prcsrdcr' Railway Board,t inde, apned propes ol te Lotd an vguny apaied -\'{Ti i/)/ pos T

und-r Ldle® of the Railuay Seevants (Dise phine and vppesti R Cen s The suhatagke ol tee ot f I

sescenduct or misaehavour i re et f woneh the fge ity o o g to b dord st 0t an the bl bt
\ .\1\66\ mrat of artichos of Chxng'c { aneani b At e e e st ot paaomde o o Sl e e et of
('\'@ each artete of charge v enclosed (Anneat:. ty AL elbdecron o b R EETT I I T 1& cite e o by b othe
artivles ¢ e :irc,,yr-\pmcd to be sustaned wre dse cncleselen o HE vy

2. Snrbyo o / 1as o 1« i hereby informad it he - ooy u ey st L sttt e Tarde
ments ma’mim‘?gﬁ él/l'r‘.:( entTosed Tint of docunien « Chre wre T ot cp tee e cie fewit o ok
teceintof thictmemorandum. Hhe desiees tebe eitena o atoany ofherde v 0w el thoope e -0 Sy
a‘,\iﬂ'«is'tr')ti.\n but ot meationed  the enslosed b s docupents T v ne e i1y e el b rely 7

. ('\ 13 Cunders: !\-\vl\‘f,\ waer.’ '\vlﬂll_.llgr e \r«‘o;ﬁ L T IR U A Cp gi‘p’.. . ‘” fre o K t . . e

AN dum, indicatig HREretttar ol the o vanwents n--?_;}._fu! \hy Bim fer et o Theeosdbin o ik 2 7y
AT EA peemtssion to dnspect all of gey such decrnte g ot et R NP I | I RS CRRETIE B BRI AR

A pai e aterest of segurity of the State - ffhawaca theee Bic o ol plet o i ot ad e ot o
1‘5 witt i fue davs ot therr betmg madcavaitdie. TR IR AT L TRV RYRIIRTENTE RN [STIENTIS . SR AR addirenad L ang
\.lu‘ s permiticd l(\»is’ e Gl : \ .—;;S;{;\‘-s n
. £ .'3. Sh iﬂ.' P J ,7},4 é,-. (‘l"iutmn\.cd t‘!ul rognet For aveoee todd e o nde af L_lfu' e 1 the g s
faan ¢ wilnoth et A ¥ & et s B b v B rhe el rame T fne regaest within the tee Tomd pecthod
TS above and UR clrcunistance shown cleardy that the fogue 4 cobab aat e Ve oot an Pacier atsess Noorogied
'\.:*; for aceess Lo additional docaments will he cptertai ! afrer the conn Letion £ the ioguiry indess sutliont < i
W Tor not makiegghe reguest hefore LEEmplcton of dhe inquary. fyery ' .

4, Shr{".?. 7/ _ 4{,,, L T s aicra ad ot e b oWl e ot e yslsbafics ooy othar ras >ty
servantian wi‘.’;‘d)ﬂ ‘(((1‘ E{A{i; gy Fende £ (e vl B e Touate e et TRy s el the Radbay et
(Disciphne and Appeal) Rulés, 190 aod ot Band o Piite 2 s, dnoer as the sre afky b for ety P
documients and assisting i in presenting bis Gitse dutere the Inguirmie Yathort G it b an grer orquiry v
ing licld.  For this puipose. he should nospnate one of mors pof ons inonder 4 proe /’9 ‘y‘,’tly/ﬁ\{ngc}y ',f; the

AV ASsisthig railway servam(y) or Rly, seevant (33 or Rodwey Trade Taon Ofhead {s st VT T A wuld

‘it obtain an undertuking from the noiineeis) that he (theyy i are willing to assist bim d .mﬁf ‘e dueiplinary proceed
oy ich the aomiac: () had

(51

&P f»-ings. The undertaking shoula also contain the particulurs o+ 1 other case (8), ifany, 1w )
» C,"” nlready undertaken to assist and the undertahing should be furnished  to the umlu.-jhigned/f.(iem ral  Mapager r
N ceenae oL Raiiwgyyalongwith the nominstion, - -
5. “Sbri...<. fop AL 1§ Jrereby dirested to submit 0 the undersigned ' hrougl Genral MIn e, .. J
- 2 it al krﬁ%%‘superim) 4 writlen statement of Lis defernice (wlich sithuld TETHHC T ra!
ager/lus immediate superiors - ithin ten duys of receipt of this metaue mdum, if he dos aot fequire to inpetany
waocuments for thE  preparation 15 defence and within ten days after completion of insgection ot dosu- suit ihe
desires to snspect documents, aw aslo.
. (a) to state whether he wishes to be heard in person, and - . 4
4) y (b) to furmsh the names und addresses of the witnesse, iy whou he s to call in support of his wtence;
b a . ﬂﬂl.l. ‘ N ﬂl:)ﬂﬂ . . , . N ,—f:“'"in
Q e (c) to furnisn a li i”)‘;t dggun_mnb. it any, which he wishes to pro luc ia support ot hiis defence. - _3;‘\4‘-\"”

g 6. Shri..f“ v/ /’)/q‘z J?As informed that an inquiry wil be 1 -1 only i regpect of thase article of
p ! ¢harge as are hot ﬂ;mt ) ‘5’ uld, therefore, specifically admit pr deny e whoartivle o ebeiye

7. Shri... G’J Y /i ./ s further informed that if hie docs not submit his writtea statement ot ditence
within the period pelitic '{fx\}v:/y?/nr does not appear in person before the Tagiring Authority or otficeWise iR or
ngfuses to compT with the provigiting of rule 9 of the Rzﬁﬁ?u‘?&’crvunts (Disciphine and Appral) Rufes, tres e the

s orders/directi . issued in purg}g_nce { the sapAule, the Inquiring Authority may hold the inguiry ex-purie.
8. The aticaion of Shri. . @474 L AaE 7 i invited to Rule 20 of the Railway Services (Conduct)
Rules 1968, under which ne ruilwayefvapt shiafl bring of attempt v bring aay political or ofher influence to bear upon
1 any superior authority to further his imercsx}%uspect of matters pertaining to his service gnder the  Goveramen! i

4 any representation is received on his hehatf frgfid auother person in respect of any matter deaft with in these proveedings,

it will be presumed thal Shei...... 00 M y %’JKM({ & aware of ~uch i representation and that ithas been made at his
instance and action will be taken ¢ ﬂfﬁ’fhik( of WAiEHon of Rule 20 of thd RalTwiy Servicel (Conduct) Rules, 1966, .

9. The receipt of this Memorandum may be wcknowledged %ﬁ?{\a’ﬂﬁ’
o 2By grderand dmthe pame of the-Ue€ ident. . ;
' Enclg. Signature. . . .

; Nume und desp W"} /{/,(/A//J ]
R To Ve competent authoifiy. i .

f shrix.... @// V@ ot A ,4»,1/'/349_( .
PERA BRI 4L
{

" ‘ e d " dusigsXiop]
Dee e ..T{i’?'.’ﬂ’]uc-: cic) 0 . ’
yV @Copy to Shri .. 2 N AU (name & designation of the lending puthority) for formation.

S ——- £ - 22 o e e = vee——— ——— - - B | it . . L —— b ——— T4 S o o 2"
/ 37 11his time Himit may be edetad opto ten days at xlx?discrcyius\ of the competent authority.  Strike oul whichever is not applicable.
e O R his time nbt may e eatended upto twenty days at the  digeretion of the comnputent authority.
W 7’;:;..’\ £1.. be retaing } wherever Prvddert or the Redlwiy Bourd is the rompetent authonty. ¢ £y | ]
X,_\ 5o I OP e Where thePresidannt i the Disciplinary Authorlty. i

At e ) @0 be used wherever apshicable - See Kule 1o (1) of the Raitway Servauts (Discipline & Appeal) Rules 1968 ~-Not to  be rxerted in
~ &R copy seut tu the l}adzxay Servant. . J

A ~ Seg mmitssion of such ist al this sage need oot be insisted upon if the cinployee does not comply with thidlrequitemsnt.

N.RA060/1T—April, 1980 ~<5,000 F, ~—
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Stetement oi Articles of charge framed

against snri C.ui.Pandey/uSL gsstth.,uuckiow.

Thet the sald shri C... kandey, while
functioning as DSL, issistant of 64 own rvadl
wxpress on 9.6.81 at 3/52 hrs at Kanpur Central
Station, violgted G.®. 119, G.R.76(a), G.R.120
& S.R. 122/1, as revegled during ﬁide colligion
of 64 lown jivecdh uxpress and 155 Up Tinsukhia Kiall.

|

s6/=.11legible,
Sr.ivl. kechanicel ingineer,
LUCKIioOW,

LU s (OPY

Can,
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i% ANN EXURE I1: L1

2
|2 Statement of imputations of misconduct or misbehaviour

in support of rticles of charge framed against Shri
C.M.Pandey/DSL. Asstt.,Lucknow.

On 9.6.81, 64 Town Avadh Express bound for
3 Lucknow wag received and deglt with on platform
& No.% of Kanpur Central Station. Despafch signals
for this train were taken off at 3/32 hrs for despatch
to Lucknow via South line, but when the train did
not move for some time, signals were put back at
3/40 hrs. so as to facilitate reception of 155 Up
Tinsukhig Mail, coming from Chandgri side into
Kanpur Central Station. 35ut it so happened that the
U= Driver of 64 Town Avadh ExPress also started a
' little later. After it had crossed points No. 147,
its diesel engine No.18084-NIMA side collided with
Mlectric engine No.20645-WMM4 of 155 Up Mail, which
had come to g halt at stop-dead caution at &M 100/0
7 after passing Points No.145 in station yard.

1. The enquiry has revealed that the saild
Shri C.M.Pandey, DSL asstt. of 64 Town
Avadh pxpress started 64 IDown Avadh
Express foem line No.3 of Kanpur Central
Station on 9.6.81 without satisfying
that all the correct signals were shown
and that line before him ig clear of

»- visible obstruction; and

2. That said DSL Asstt. started 64 Down
Avadh Express from line No.3 of Kanpur
Centrsl station on 9.6.81 without
proper authority to Proceed; and

3, Phat the said DSL Asstt.feiled to repeat
the aspects of signals to his Driver.

W <hri C.M.Fandey, DSL Asstt./Lucknow has thus
violated G.R. 119, G.R.76(a), G.R.120 & S.R.122/1,
thereby resulting in the side colligion at 3/52 hours.

\‘ py, Sd/“'oIll@giDle, -
: Sr.Divisiongl mechgnical Englneer,
Lucknow. -
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List of documcnts by vhich articles of charz
frsmed ageinst shri Cui. Pendey, pDiesel ﬁsgﬁ
are Proposed to he sustsined.

dunior Administretive (fficers Joint
Mmoudry Report doted 2¢.(.81, consisting of

Sr. Ul 1llghabad, Sr. D.5.0./4llahavad ond

Sr. e S0 v /2l lalizbad,

sd/-.I1legible,

Sre.mivl. Mechericel mginecr,

Lucknow.
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List of Witnesses by whom article of &harges %&/’
framed against Shri C.M, Pandey/DSL Akstt./

i

'
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N
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ANN FXURE IV.

Lucknow are proposed to be sustgined.’

1.

10,

00000

Shri M.P. Verma.

n

L

'Ho Cn Sharma.

B.M. Dass.

Harish Chander.

Xg5lika Rai.

R. D. Pandey.

S.35. Phartyal.

Mo hd. Ayub.

A.R. Bansal

Mohd.Zahiruddin

Khen.

A.5.M.

H

"/Power Cgbin.

Driver 155 Up.

Co=Driver
155 Up.

0/D ASM.

S.I. 11T
Fowdr Cebin.

Gangman.
Guard.

Driver.

Sd/-.Il1legible

Sr.Divisional Mechgnicsl

TRUE COPY.

Lucknow
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In the High Court of Judicavure &% Allshabag,
Luckiiow Beuch, Lucknow,

Writ Petitioi Nogeeeeee0f 11982

C M, Pandey, -- Pevitioner,
VS.

Union of India, &nd others, - Opp, Pariies,

Tl f Ll 2l Xod Tl Ll Lok Sl Taof 2uk Sad Tl Tof K- Kol Raf Tod Tk Sl Bl T2 Bof Bt Tl ol B
~ fonexure Ncé;?(«).

To
The Sr, Divl, Mech, Rugineer,
N, Ry, Luckiow,

Side Collision (cm@se No, TG.8/A.3/1.81-HB/QVB

kef;. Chapge ane et Vo, TG.g/A.3/1-81/1HB/ OB
deted 10,9.81 Reed on 2/11/81,

N Regpected Sir,

with due respect Wd profound submission
I beg to 12y the following few lines in conneciion with
—r the 8pove for your kiild consideration aud merciful oraers
pPlesge ;.

l. Stetemeat agoinst ‘mmexure 1 in the 2bove diarge -

gheet, ——

aj) while functioning as Uiesel 4ssit, oii Loco -
No, 1884 WDii/4 of train No, 64 In on 9,.6,81,
my train engine was side collided with Blectric
Loco No, 20645 MAd/4 of Train No, 155 U &t
3/52 Hrs in statdon yard &y OB Cenirnl fud
charges of violation GR-119, GR.76(2), G120,
md SR-122/1 have bea framed 2g&just me,

b) Gherges as shown in itemno, 1, 2 ud 3 of e

ch2rges sheet in amexure-II are denied, due W

I was ordered to obey GR.120/(b), SR.120/(iii),

Cm. Qwﬁ cmtd 2/-




SR-115/2,(43-(2) =d (b) ad SR-124/2.(B), waen
despatch signal wug tac e off,

A% A gietch it was very difficult t me w
look Guapds svhriing sigaal fud despatch sigual

Dot 8% the same time Md from tae sage place, due

T log houd side of the Loco #™d opposite side of
S . C“Mce il €

that despotch signal g npﬁ?} #s glveny to me

A W look »The degpatch sigual again before swrting
the train,

2. Sttement against charge No, 1 in sanexure . II
- of this charges sheet,
8) So far as we charge uo,l in auuckure II is
—r coiucerned I beg o st2ie that I did mot start
or #llgwed o siPrt the urain, but only I shouved
for Guords st?,ting sign®l wes rigat for which
I was ordered %o lovk Dack conuinmutiion 4id it
w2 ot certAin that when the Guard will display

his siapting signal,

b)  wen =fter recelving OPRs 22 the Driver spuuded
hormn for Guerd sti%rting sign¥l afver despatch

signél was vXken off 8t 3/32 Hrs as shown iu

Aunexure.ll of this ch#pges sheet, I seeq that

the degpatch signdl wés clearly t&ken off #ud
repeﬁted the s?me to my Driver who ordered me

to look b2¢ck continuously for Guirds siZrting

Cm. ?W“ﬂ contd £/-3/-




signal &nd I did so, 4Afterwand, men Guerd of
64 IN é%‘;gg%e&his starting sigzxﬂ!ii., I only shouted
that Guapds s‘bfirtmg signal wls 'frigbt‘; The Driver
a‘afbrced by station misier on duﬁy ay the spov ook
a quick start w:lﬂlout giving nme a chece of & few
momeat to go beck to my side o look the uespdtich
éignel again. and repeadt 1ts positlon; I tried wy
)_)Z best to go b8ck to my side #nd lodk te despatch
signal agein but signdl wes passe;i before I went to
my side, Hemce I could not see the despdtch signll
| again efver receiving and shou‘tdn;g the GuAras -
o~ svapting signdl wés ’i’lghﬁ

¢) Due to long hood side of Loco mdileft side .

.\\Jf'

situﬂﬁ.on of signal, the d"esp&toh s?i@%l w8s not
vi.sible from Right side back foot 150516 of Loco,

S0 I éould_ nov look both the Gu&ré;ls Starting sig‘x&i
ad mndiﬁm of despdtch sign2l éontmuously ay

the same time &nd from the sfme place,

Fupther die to curvadture @d long hood side of

my Loco, Routing sigufl &nd track '#head wés nov
visible from my side, 8o I stoodup W g %

1ook the s8me from Driver side, bui mefuwnile

the driver 8pplied full brekes md train svopped

wth 2 shight side collusion of bgth the Locos,

g} [ contd 4/~
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4s)

No other signél was shown to me &fter suvdrting

the trein, In such circumstfices I must uot be held

regspousible for this ch®rge pleétge,

3.

)

b)

Stétement agéinst charge No, 2 iIn annexure-'ii
in this charges sheet,

X X X X
S0 far & the chdrge no, 2 Pbove is conicerned
I beg to state th&t I did niot start or 8llow to
start the trailn, I only shouted for GuUANds .-
stapting sign®l was right,

Mofeover, aé, per éaily Proéedure despatch sigunfls
épre Pl‘opﬁx‘ly 2uthority t proceed in (NB yérd,
The degpetch sign® for sifrting my tréin No, 64
In w8 t&ken off & 1t is cled@r in aiexure.ll,
I clearly looked #d repefied its position to my
Driver @d afver repe&iing the &gpect of théy
despatch signdl it wée &lso my dugy %o look &ud
repeat Guérds sterting signdl, @ per order of
my Drivepr and d 2Mly rouwlne I stood ou reép food
board of my Loco behind Drivers c8bin #ud .looked
Baék continuously uutill the Guapd in chérge of
the train not displéyed his si@riing sigudl,

It wés faulty situdtion of that desp@ich sigall

due to which I could mot lock continuously both
the Guérds stérting sign&l end that despaich

contd 5/-
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éignal at the s®me time ®nd from the s2me place
Bg the despitch sign® wés hidder by 16ng hood
body #nd was not visible from right side Rt back
foot bodrd of my Loco &ud no ch@nce was given to
we even for & few secoud to go W my side of the
Loco to look &d repedt the &spect of despiich
éig;&l. Befo_re st*riing the ‘cr&m &nd axforced
by stition M@ster on duty 8t the spot tae Driver
ook & quick start without wditing for repedSting
the 5spec't of the desp®ich siguél &giin, waen
Gu2rd displéyed his st&rting signal &gd I shouted
that Guards stérting signdl wds 'rigat,

In such circumsigaces I must mot be held
respouisible for this charge,
statement Sgdnst chapge No,3 in &nexure.Il in

|
this chéprges sheet

XXX

So far 8 the chérge mo, 3 Zove is concerued,
I beg to stéte tidt 8t first lotked th&t e
signal wés clesr}ytéken off with '& indic®don

agd I repedted the ?spect of e despttch sign?l

wds right to my Driver

Agein °s per deily routlne I wes deputed o lotk
back continuously for Guards sterting sigmel,

contd 6/~
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which I looked continuously till the Guard did
Lot dlsplay his starting siga®l, when the Guord
dlspleyed his storting sign?l, I shouted tat the

Guerds sterting signal was ‘right' ;

Afterwabd, I could uot get A chémae of even a

few momeat to go back to left side o look we
ss.pect of Despatch sign?l #sud repert its posivion
sgein before sterting the trrin, due Yo e Drivers
aforced by Stetion lesver on duty 2t the spotl.
Wwuk 2 éuick stert when I shouted for Guerds -
signel was right, I tried my best %o go back W
my siée ‘to look r—nd repeaty the Ps;:eét of the
despﬁéh signel, but sigusl wes phissed befpre,

I went to my side, Hemce, I could zot lotk w™e
aspect of 'm&t despatch signel #gain aftver receiv.

jng #nd repeziing the Guerds sterting sign=l,

Ta such circumsiteaces I musi nov be held

respolisible for tals ch?rge,

Stetement og2inst 2nnexure. II1 »nd IV of this

charges sheetl 3.
X XX
So f=2r as ;*annexure IITI end 1V eore concesmed
w2t I o stote agerinst them when the 1ist of

Documentis snd the list of witnesses ®g#inst me

sre proposed to be sust~ined,



Moreov‘?r, i.f; s enduiry mey be. comsidered
necessary 2goinst me one copy m‘ eson docunents
and witnesses may kindly be issued befgre hand,

so 2s I mey enfble W defend my c2se,

In such circumstPaces when the tredn wes

ready to sitart, the desprtch signfl wes tPkem off,

I repested the aspect of despatet signel to my
Driver, Driver sounded one loag H‘bm for Guapds
stafting sigﬁal, and éfterwérd, I“ wes ordered 1o
look back for duards storiing sighal from plate.
form slde as per GEL1uy, Gr-120/(b) SR 12¢/1-(iil),
S.EL115/&(4)-(§) end (b) sad SR 124/2-(b), when
the Guerd displayed his storting eigasl, I only

shouted that Guards starting signal wos rigaty
the Driver enforced by statlon wPsier on duty at
the spot, took @ éuick start without weiting a
fev} seconci,. so #s I mey go to my side vo lodk
ﬁle condiﬁo:; of the Despatch sign?‘.ll end repeat

the aspect of the Despetch sigual &gain,

e Steulon Koster o duty who Vlked with
Driv'er é,t the spot emd the Driver whs believed
the stadon mester both, ere respousible for
this occumnée who did mot give me ‘! éh?nce even
of » few seconds to go to my side tu; look the

contd 8/-
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despatch sigual =nd repeat its position agein
W my Driver,

So 1¢ is reduesged your ’nonqur thot I
should not be held responsible for violstion of
GR-119, GR.76/(8), GR.120 #nd SR.12/1 eud charges
f:'amed ﬂga:mét mé wPy kindly be cemcel led,

It i_s‘ 2lso reéuested youi' honour to kindly
glve me a casace to see your hondur in wis conuec-
tlon before arrenging méuiry commi tee 2grinst me a3
silll I em suffering for uo f2ult amd further by
this charges sheet I will heve to suffer puliishment

for others feult,

I shall be higaly thenkful to your aonour if
our honour will 21lpw me %o sce you in coniection

w:l‘th fbove ch?rges sheet,
Thenking you ia anucipamon.
Yours f»imfuny,

8d4/.-
¥ : (Ghhamme Mitre Pandey
Dt, 11,11.81 Diesel Asstt Lucknow,
Note:- I objected the point that the.——y—.____ ~tr2in was strreed

by me in eaquiry during Questwion period bub uquisy.-
ufficer became endgry #nd ay objectlon ws not eutvered
in my setemest »nd now the sepe point h#Ps bee: shown in

cherges No, 1 *nd 2 of ~umexures II of chfrge_sheey,
34, Chheme Mitre Pendey
( True Copy )
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9 I - NORTHERN RAILWAY %3

SF=?7

A

(Standard Form of order. relating to appointment of Enquiry Officer/
Board of Enquiry, Rule 9(2) of RS.D&A Rules,1968).
%

No»TGB/A=3/ 1«8/ RB/CHB. ~ Divieiocnal Office,
Lucknow D/e/7 «12s81.

QRDEER

mmgms, an enquiry under Rule 9 of Railway Smanta(Discipllm
& Appeal)Rulea 1968 {s being held againstis

1. shri HohdeZahiruddin Khan- Driver. 1X0.
2. Shri C.H.Pandey, DSL/Asstt/LKO. S ) . :

AND WHEREAS, the—Ratlmay-Ronrd/undersigned considers that Doard=of

4 ' Jnquéxy/any enquiry Officer(shobld be appointed to enquire into
g the charges framed against theme
‘*/;( NGX, THRREFORE, the-Retiway-Bourd/the undersigned in excercise of the
pover coqurred by SubeRule (2) of the said Rule,hcreby appointsse
/qe"’v\ Z" b ﬁ '
R A Board of Enquiry consisting:
- 'l/ . .
To SN L. I
LCC, 20 : X
/5/),\ SHRI Tilak RAJ SHARMA,. SL1/Dsl,lucknow, as en Enqudiry Officer
Fu\} to enquire into the clages framed against the gaidie |
/‘

\ 1. Shri MohdeZahiruddin Khen, Driver, LKOe

\_-2¢ Shri C.M.Pandey, DSL/Asstt/LKC

‘ W o gignature
o _ FAE  (AJIT KISHORE) |
{9) No—" Dagignation SreDeMs Ko /Lucknoue
p.,)-'-\ o of the Digciplinary :
M ) . ) authorftye. .
Copy tois
1. ri Mohd.Zahiruddin, Khan,Driver, LKO»
\/ hri C.M.P nd DsL
h LE/1IX '
3. Shri Tilak Raj Sharvna, SLI/Dg1/1K0, (Enquiry Officer)for tnformation.
,;\ ) .
_T., ),_
fo' B ywr
h ey




In the Aigh Court of Judicevure 2y 4llfnebeo,
Lucknow Bench,

Writi Petition No,,,.0f 1982

C. M, Pendey, -- Petitioter,
Vs,
Union of India tma others, -=- .+ Opp. ##rudes,
."C"‘.’Q".-.-O“."."‘.'Q"Q‘".“‘Q"‘0“"0“‘0"0""."0“'0"‘0"0"0"0"0"

Agg.exure No, 3

SE.7

( 8tendepd Hules of -oraers reléung w
eppeintnent of Mauiry officer/Boérd of
Enquiry Rule 9(2) K9, D&4 Rules, 1968)

Northern Eilwey

Divisiouel offilce
Lucknow.. D/11.5.82
No,TG.8/A.3/I.81/HB/(NB

| wWaerees the Enduiry under Rule 9 of Reilwdy
servent (Dbscipline & Apperl Rules 1968) is beiug
held #gfinst 8/3rl Mohd, Zfhiruccdn Khen, Driver &
Diesel/ksstt, C,M, Pendey of Lko.

ind wherees the Reilwey Bo€rd/under.signed
consideres th2t Bofrd of EQQuiry/My Enquiry officer,
(should be eppointed t enquire into the chérges
freped &gfinsty then,

Npw wheregs the Reilwey Boerd/undersigned
in exercise of the Powers conferred by Rule (2) of

the s#i1d Rules hereby &€ppolnis :-

contd 2/-



4 Boeprd of Enquiry coustivuidi:g,
1.
2.

oW

ur

Sri N,K, Betre, SFI/Lko €s knQuicy officer to
enquire int the chfprges fremed Pgtinsy the s&iag

i) Shri Mohd, Z¢hiruddin Khem, Driver/Lko,
ii) shri C,u, Peadey, D3L/Asstv, Lko,
Sd/.
Signfrvure
Neme,, (N,P, Siugh)

Design, of Discipline
audority, Sr,DMk/Lko,

c/-
1, Sri Mohd, Z¢hiruddin Khen, Driver/iko
2 " G\, Pendey DSL/Asstylko,
Through LF/LKO

3, Sri N K, Betra, 3FI/Lko/(¥aguiry officer)for
inforoswon,

(True Copy) SIS N
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" Ay IN THZ HON'BLE HIGH COURT OF JUTICATURE:
AT ALLAR/BAD, LUCKNO4 BENCH,LUCKNOW.

¥ Writ Petition Ho. - of 1982.
K
&
A
~
¢.l.Pandey. ' oo Petitioner.
Versus
\/j Union of India & Others... Opposite partiss.

No.DAR/ Enwuiry/liagrch '82. Dated : & 4.82.

From : SLI/DSL,

Lucknow. %o,

Shri kohd.Zakiruddin Khan,
Driver Grade 'A'y Lucknow

To,

Shri C.l.Pandey,
DSL Asstt., Lucknow.

Copy to Loco Foreman, Lko. CNB.
opy to 3r. 0S8, Lucknow.
S Copy to S.S. Kanpur.
copy to DST 7/SI, CNB.
Copy to PWI (Hgr) CNB.

"« Subject: DAR enmguiry in case No.TG &/4-3/1-8/RB/CNB,
rgginst Shri wmohd.Zahiruddin Khan, Driver,
Lucknow and Shri C.M. Pandey, DSL fsstt.,Luclmo

P A I

vide SF7, Ik the undersgned Tilak Raj, SLI/DSL
has been nominsted as a enguiry officer to enquire
into the asbove case, therefore, DAR engulkry will be
held at 10 hrs. on Dt. 24.4.82 in 8§ Office, Kanpur,
against Shri Wohd.Zahiruddin Khan, Driver Grade 'A',
Lucknow snd Shri C.M.Pandey, DSL asstt. of Lucknowfor
side collisation with 155 Up at CNB while working
64 TON on 9.6,1981.

Sd/-.I1llegible,
Enguiry Officer.

shri Mohd.%ghiruddin Khan, Driver Grade 'A'

and Shri C.M. Pandey DSL 2sstt. has not given the
written councent of their three defence helper,

——C‘—/'M—M_ (Con‘td,on plage_2).



b
I

. c'*
"“ 9 *
Ny »}é
’ therefore, please arrange to submit the written concent
of their three defence helper within 10 days from the
receipt of this letter, to enable me to get them spared for
enquiry. 1 case DO concent is received within the allowed
time, then it will be presuned that you do not want H#AF
any defence helper but will defend your cese yourself, on
" no account enquiry will be postponed but will continue till
the finalization of the case.
LF/Lko. Please spare the following staff for enguiry:-
1. shri Mohd.Zahiruddin Khan, Driver ' A',Lucknow.
« 2. Shri C.M. Pandey, DSL sstt., Lucknow.
sy, 0§/Lko. Flease sPare shri A.R. Bansel, Guard, for
' enguiry on 2.4.82 in S35 Office “Kanpur.
o | 5.5./CNB  Please spare the undernoted staff for enguirys
1. shri R.D. Pandey ASH (out door Asstt.)
2. Shri M.P. Sharma. ASM (ASM HMain;.
%, Shri B.C. Sharma. aSM (ASM Power Cabinj.
4. <hri B.N. Dass. ASM Log (Power Cabin).
. SL/GNB_ Plesse spare Shri S.S. Phartyal SI (III) for
o enquiry. )
LP/CNB_ v1ease spare thé undernoted staff for enguiry.
\‘) 1. ghri Harish Cnandra. Driyer rtat Dr.df
(155 Up) .
2, Shri Kalika Rai. nr.B.(00.DR.0F 155).
X
Pyl _(Hgr)/CNB Please spare shri Mohd. ayub Gangman for enguiry
mquiry will continue till finalikation of
- the case.
4 .
/
sd/-.I1llegible,
- g uiry Officer.
M@mgr
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A
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. Qaucds,

Tn the High Court of Judiceture &b Nl edad
Lucknw Bench, Luckiov, \
| PV
writ Petitlon No,----0f 1982
C M, Pmadey, -- Pevitloner,
' Vs, |
Union of India & others, . Opp. Parties,
e=e=e—e—e=—0 o= e" "<
mnexure No, &
PET ok Sl ol Sukl Rl 2l 2y

To !
The Senior Mech, Engine e,
N, Rly Lucknow,

Subs.. AHumble fpplicetion for Revision of
my reversion order,

Ref;- SF No Ta.8/ A3/1-81/EB/ QB 6% 10,9.81
sir,
with due respect md profound submission I beg
to 1ay the following few lines for your kind ed
sympethetic consideretion aud merciful order plefse ;.
Thet oy position, possibilitdes gi1d eagerness
expl eined indefeuce o the dove charges sheet dated
11/11/81 hfs not bee considered vhile p&ssing orders

for my reversion,

Thet the viol&tion of GR-119, GR.76( &), GR.12v
md SR/122/1 wes due %o I héd been ordered to obey
@R-100, GR-120, SR-120/(1i1), SR.115/2/(4)/( 8)==(D)
md SR-124/2/(b) @d 1t wes nov ypssibl..e for one né
1o lock both sides from one pl&ce,

Thet the facts which were expleined in my
defence to €bove noted ch2rgeés cheet have been ignored

ere given fs below :-

2/~



1L,

2o

3e

2,

Long hood slde of my Loco g-

due to which I could not lock bdth the Guards
sterting signel ad the dispetch signel et the

same time md from the s&me pléce ;

Situetion of the despstch signel oppesite side
of plste form due to which 1% wes not visible

from Right side back foot bo&rd of my Loco, So
it weés nov possible 1o me To lock both the Guards

sterting signel and espect of the despaich signél
continuously 2t the same time aud from the séme
place, Hence I could not look &g&ln the espect
of the despatch signel after receiving Guérds

sterting signal,

situstion of my loco near &bouv 2 or 3 mever
apapt from the root of the despatch signél ad
Quick stert of the train by the Driver withoud
welting for repeating the as pect of @ despatch
signél afver receiving the Guerds sterting signal
due to which I could not look agéln 2nd hence,

I failed to repeat the aspect of the despzich
sigzel elthough I tried my best W go %W back

to look @md repeat again bul the despsich signél
was passed before I céme to ny side after recelv.

ing Guerds sterting signel,

Curuature of line ;- Due to which Right side
contld 3/~



65 A

2,

- | Sen
of tr&ck and routdng sterter theed wes nov cleep
from my side, so I stocd %o go Vo the Drivers
siage to look the seme, Mesuwhlle, the Driver
applied bmergency breke mc e vrein siwud with

slide slae collusion from Drivers side,

Ag such my esgerness for looking itreck Aud routing
starter signrl sheed SAVED the pccurence of a
Heavy Acclaeat,

I reduested o be givan & chance o see your nolwoul
so s I may show ny positdol, pussibilities &id

eagerness but no chmce hed been given for your

PR At T L Rl R e

1 requested to get & list of Documeny & wiwmesses
a0 23 I might hed been defended y crse butl Lo’

{ssued after twice request,

Heace, it is requested your hemour i kimdly

lok into the metter agéin md orders mey kinély be

passed to caucel oy peversion' s order for which 1 shell

be thakful o you,

Thenking you in aidcipstion,
Yours falthfully,

Degeds~ 19/5/82 3d/. Gahems Miire radey
| DSL/ Asstiy/1.KO
(True Copy)

Cry. ?Me\? .
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> . ' '
In the High Court of Juaicature st Al lshabag,
Lucknow Bench Luckliow, X
| . 2
writ Petition No,,,es.0f B 82 ~
A . . .
C.M, Pendey, - Petitiomer,
Vs, | |
Union of India,& thers, - - Opp, Parties,
S AT LT T R Tl Lol Rl Sl Bl Sf Bl Ak 2l 2l 2ok oA I Dol Daf Al Dol Ball Sul
A(' l Ahnelure No.ﬁ....
To - The Senior Dicsel Mech, Engimeer,
N, Rly Lucknow,
~A— . - .
-4 Sub:- SF 5 TG g/A.3/1-81/RB/CQB dv, 10,9.82
Sir,
With due respect & profound submissiom, I beg
o ¢ quest your honour that I was called to see SFl/Lko
‘— Sri N,K, Bavra to see nim in his office at 9/ on 15,5,81

wi‘thoufu; further notice as per precedure, where ne forced
me o accept _'t'he charges fremed 2gainst me, otherwvise
my seprvice was threatened by your homour, aiud he Upok
my wriﬁ‘cen acceptance on his letter no.; SF/DAR/82 dated
15,5,82, " } |

S0 my sacceptance of ch_az'ges may kiudly be ceicelleq
and sh eﬂqluiry might be arranged for finding the facis, as

I accepied the charges under pressure aud threatening not

by mys €1f,
Thauking you in suticipation,

Yeours faithfully,

Dt, 20/5/82 - CM, Pandey

( True copy )
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$ NORTHERN RATLWAY A
‘ « | Q‘V \
g Divistensl Offios, &0
ﬁ\ No.TGE/Ae3/ 1=81/RB/CIE, Lucknow B/ //»3e824
' 2
1o ENrl KobdyEahivuddin Khan, PEKver/LKGs
" CoMsPandey, DOSL/Asatt«1X0s ?(
n\

C7 Sted WX BATRASF1/LXO(E/0) s

Suds Collisien detwasn 64 Dn Avadh Expraps § 135 UP
TINSUKNIA MATL at KANPUR on 9,681

Lo 0 1 2]

In continustion of this of fice 8Fe] of svin number dated
1912481, Sxi No: «BATR:, SPI/LKO, has now been Sppointed
as sn Enquiry Off{cer vice Ehyi TILAK RAJ, 5L1/DSL/LKO.

Ag sueh VBe7 dated 15-12+61 1s heteby cancelled & ingtesd
s fresh SPe7 dated <5-87, nominating SFI.LKO Shri NeXsBATRA
(E/0) is sncicsed for your information.

by SFI-LEO Shele¥e

K
: ‘ oMe Be 71K0

\
C/ 8hri THAK RAJ, SLI/DSL.LXO for inform tien.

/

(NePaSTNCR)
ST DoMe Ks /LKO,

Pleano ettend the DAR Enquivy when £
3ATRA BIFY/LKO.
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! sty 8 ’
(‘vandard Rules of srders ralating to arpointment of
> Enquity Officer/doard of Enquiry Rule 9(2),R$ Bha
Rulag,1968) .
%
NORTYW AN RAILUAY

- ) Pivisiens] M!iu.
Mos 7‘6%:2 B GIAR T Luckmow Die /) «Se82e
,A\ - ~N—

QADER

MHEARAS the Bnquity wunder Rule 9 of Raflway gervant
(Diseipline & Lppeal Rule 1966} 13 beiwm held Ogatnst
S/sxi Mohds Zahireddin Khen, Driver & D8l/A:gkte

~. C.MwPandey of LKO,

»ND WHIREAS thie B 1lws: Board/undersgigtiad conslders thet
¥ Board of Enquiry/any inquivy Offfcertehcnld be Appeinted
to enquire into the charges frened againgt them.

A NOW, THEREPOKK, the Railwsy Beevd/wdersigned in exereise
of the Fevers conferred by Rule (2), of the snid Rule

hereby sppointese

A Rofrd of Enquisy econsiting:e

SMRT N, K. BATRA,SFI/LXO, as Enquizy Offficsr to enquire
into tho chexpes framed sgeinst the apidi

1) chrt Mobd.Zahiruddin Xhan, Dyie9e/1KO.
1) sbrt C.M.Panday, DSL/: astt.1¥0,
Signeture 7
| 2 3 .  H)
Daslp '
diged theritys Sr«BME/LEG.

Cle
. 9“ Mohids Zahizuddin Khan, Drivez/LKDs
\'.’/”-"hli CeFePandey, DSL/isstUsLKO.
Through L¥/LKD.
3¢ . Shrd Moo BATRA, SFL/RKO(Enquiry Officrr) for inforumations

Saae®
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In we High Court of Judicature 2t A11%abad, Lucksow,

writ Petition No,,,.,0f 1982 [

4\
C, M, Pandey,, .o Petiticuer,
Vs,
Union of India and others, -— Opp, Perties,
el bk el B Rl Bl L PRl el Bl Bl Tl Bl Rk Tl Rk Tl o Tl Tl Tl Rk Tad Tk Tk Tu
fnne xure NOLYJ. oo
Nurmem rilway
Bivi, office,
No,TG.3/43/1-81/88/ QB . Luckaow, D, 11/13,5,82

1, Sri Mohd, Z*hiruddin Khem, Drives/LKo
2, " GCM, Pendey DSL/%Asstv Lko,
Througn LF/Lko
¢/sri N,K, Batrs SFI/Lko(E/0)
Sub s+ Copllision between 64 Dn 4vadln Express & 155 UP
Tinsukria M2il Kempur o 9,6,82,

In continuztion of this O0ffice SF.7 of €veu no, d”ted |
19,12,81, 8ri N R, B*tre, SFI/Lko hés now beeas 2ppoinieda
rs e Baquiry officer vice Sel Tilak Raj, SLI/DSL/Lko,
As such SR.7 dt 19,12,81 1s hereby ¢=ucelled & imsteed

A fresh SF.7 dt .5.82, nominating SFI_Lko Sri N K,Batre
(B/0) is emclosed for your luforuPiion,

Pleage eyvtend the DAp Baquiry when fixed by SFI/Lko
Sh, N,K, B2 tre SFI/Lko,
Sd/-
(S,P.Singh)
Sr I, M E, /Lko
¢/ Sri T42lk Rej SLI/DSL.Lko for inforsrtlon,

/
(¥, PuSingn)
S»D Dl E./Lkbo

( True Copy)
. Jowdm




IN THE HON'BLE HIGH COURT OF JUDICATURE,

AT ALLAHAB& D, LUCKNOW_B.ACH, LUCHNoW;

Writ Petition No. of 1982,
K/
C.M. Pandey. ce e Pétitioner.
Versus i
Union of India & Others. Opposite parties.

qnnexure No:ZT.

NORTHERN RAILWAY:

SF-1

(Standard Form of order relating to app01ntment of
Enquiry Officer/Board of gEnquiry, Rule 9(2) of
RS-k A Rules, 1968). ;

No.TG3/ A-3/L-8/RB/(NB. DlVlSlonal Office,
Lucknow ]V 19.12. 81.

O RDER :

WHEREAS, an enguiry under Rule 9 of RanlwaJ Servants

(Dlsclpllneék Appeal) Rules 1968 is being held againt:-
u

1. Shri Mohd. Zahiruddin Khan. ‘Driver, Lko.

2. Shri C.M. Pandey, DSL/Asstt/LKO.

NOW, WHEREAS, the Railway Board/the underSLgned in
excercise of the power conferred by Sub-Rule (2) of
the said Rule, hereby appoints :- ‘

A Board of Enquiry consisting :-

;: % X }
5 Q . P

|
(contd.on page-2).




:!%A | -1 Bni- ‘ H .‘

>
OR _
SHRI Tilgk RAJ SHARMA, SLI/Dsl, Lucknow, as an €%ﬁ7
Enquiry Officer to enquire into the charges :
framed against the sgid :-
_A
1. Shri Mohd. Zahiruddin Khan, Driver,LKO.
~ Signature Ajit Kishore
NMME : (AJIT KISHORE )
Designation Sr.D.M. E./Lucknow.
S, ‘ of the Disciplinary
A authority.
Copy to:-
1. Shri Mohd.Zahiruddin,Khan, Driver, LKO.
—_ 2. Shri C.ki. Pandey, DSL/Asstt, LKG.

Through LF/LKO

3+ shri Milek Raj Sharma, SL'I/Ds1/LKO, ( Enquiry
Officer) for information. ‘

Received.

Yoo Sd/=.11llegible.

v TRUE COPY:
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‘ In the Higa Court of Judicavure at Allashabad,
Lucknow Bench Luchiow.
N Wrlv Pevition,.,, of 1982
CM, Paxiey, --  Pelitipaer,
Vs,
", , Union of India and others, == Opp, Parties,
0"".-."'.-‘0-0"."."0‘.“0'0"."."vl"."li’i"l"'ﬁ".‘.'t"."."
. Aume xure No(@) .
T '}1) ' "."‘-_' »:
Staudacd Form 9(C),
(Staudacd form for isswe of .show cause upuice
Form.III Rule 1(5) of R,S, (D&A) Rules 1968),
ur\ === |
‘ Divis ional office
No,TG-8/A.3/ 1.8/ KB/ CNB Luckuow dv 16,6,82
memo randum,

‘ 1, Sri C,#, Paudey D3u/Asst, Lkois imformed that we
ufficer 2ppoincea o enquire invp We cnirges

against aim submitied ais reporv, A copy of uwie

repore of the ewnulry ufficer is eunglpsed (Da.3)

2, Wi a coreful consideration of the emnuiry reporv
aforesaid the uideprsigiued agrees wivu we "finding
of e Enfﬁiry ufficer aud nplds that the arvicle
of cha‘rge is proved, The mdersigned uaecefore,

provisionally cur to we conclusioli wWaw :

Sri C,M, Paigey DSL/Asstt, Lko is mot n fiv

person To be retained in service =i so wie

&l

cond 2/~



A

To

4 A

undersigned proposes to impose on hiw the
penalty of reduction from the post.of DSL/Asstit,
Pay B, 350/ P,m, in grade 200-350 to e post
of I/Mam gr.é.de 'C' oni pay ks 270/- P.h, in grace

B 210-270 for a eriod of 2 ;‘;,—ears.

sri C,M, Pandey DSL/Ass%.ch{i is hereby given au
opportunity of making repz'é sezrzmtioh ol the peanly;
proposed, but only on e M sis of ‘ﬁhe evidence
%aduced during the enciuiry. Any g represeutation
which ne may wish 0 make on iphe peaalﬁy prgposed
will be coﬁsiéered by the undtarsigned ‘su@l Irepre.
seutation, if =auy, should be made in writing and
submizied sp as to reach the zmdez'signed upt laver
than 15 days forom wie dawe of re¢eipy pf this

Memorendum by Sri C,u, Pandey iDESL)?Asat%. Luckiow,
The receipt this Memorsudum should be acklgwledaged,

Signature sd/. _

N&ne.... . ( N,P.‘Singn)
Designetion of | |
Disciplinary ¢ Sp DME/Lucknow,
Authorivy, :

Sri C,u, Paudey, :
DSL/Assvwt Lucknow
Wrough LEF/Luckuow,

( True copy)
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In the High Court of Judlcature at Al lahubud,
Lucknow Bench, Luckiww,
n Writ Petidon No,,,,.0f 1982
C. 1, Pandey, —— Peuitioner,
Vs,
x Union of Iudiu & Others, - Pe Parties,

O"O"Q"O“."."O’Q"Q"O"C“."'O"O"""."0"0"'."."’ e Ve "o e o~
- AllE xure No.@Q)

To
The Sr, Mech, Engize tr,
N,Rly, Luckuow,
.-\\
Rt Sub;~ & humble representation in commection with
side eollison at CGNB on 9,6,81,
X XX
~o,  Ref: Your Memorandum bearing mo, SF.9(c)/TG.8/4.3/ 1-81/
S R,B,/CNB/ duted 16,6,82 Recd, ou 12/7/82,
B SR
\

‘?‘ﬁespected gir,

With due respect ad profound submission I beg to

lay the following few limes for showing few muin reasguable
and genuine causes as required in sbove Loted reference
for your satisfaciion, kind cousideration in accorauuce
with my ststement dated 11/11/82 and justified merciful

order please ;-

lo That I am too much sorry for the sice collison
accrued while I was on duty but I beg to show that
1 wus Low in fault, megligence, lack pf vigilence
or slacknéss &s before startlug the train I had to
| O obey two different sides of ;'ules fmgx wo @pos:lte
Cf\'"‘ _i&w;ﬁé] places hidden by loug hood Loco body ©ach other are

given as below :-

..2/"



Lo
a) GR-119, GR-120, and SR-122/1(a) %o look correct

signal and liue shead, to examine proper authority
to proceed and call cut the aspect of the siguals
o Driver which was possible from left sice of

my Loco ;.
and

by GR-120, SR 12y/1(1il), SR-115/2(4)/(8)--(B),
Lt SR-122/1(b) and Si124/2(b) vo lovk Gusrds
starting signal and exchange all right signal
with the Guard ame call gut the sigual of Guard
to Driver, which was possible from-Kv sid® of oy

Loco body,

&d aiw afier

2, Thdat when I attached oy loco ol 1o
sor€ time vacuum was reédy and t_ggu goue reaqy

_} to start my Driver sounded horn o stard e
train, I looked clearly observed asndk satvisfied
that the sigual of line no, 3 was vakenL off,

I called oub the same %o my Driver as per Gi-119,

Gi-120 and SK-122/1(a) from left side of uy loco,

3, That my Driver as per GR.100 aud GR.179 ordered
me to obey GR-120, SR-12y/1(1i1i), Sk 115/2(4)/(8)--
(b) tp lock Guards svarting signal to siart we
train, I looked clearly and called out the same to
ny Driver, During this period the starter sigual

was nov visible from that place dut to sterier

ekt

C,./LM,

contd 3/-
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A%l

signal was hidden by leng hood Loco body,
. »

That the Driver started the train without giving
me & chance to look again the aspect of the startel
sigual from my side before starting the traiu as
the aspect of starter sigual was hiddem by long-
howd loco body and ordered me to ©xchange all right
sigrial wiw the Guard as per S&.122/1(b) and SR
2(b),

That no other audible or visible 'signal was gliven

to me as per GR.76(a),

That I followed every lawful ordéer of my Driver
as peér GR-1uu aud GR.179 and obeyed other rules as

for as it were possible to ne iu the equencés of th

gide collisol,

That I was Lot in fault, negligence, lack of

vigilence or slackness from ny sice, 1 gbeyed
rules rigidly but the viplationL of rules showrn iu
the cherges sheel was due Lo lolig hood sicGe of ny
Loco, left side situation of we starver sigual

of line uo, 3, Guards display their starting sigial
from plate form side, and vhe Driver did nov give

me g chance Lo go ny side anuc¢ ordered me to exchang

cmtfi 4/~
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1V,

11,

4,
d
%es
ell right sigrial with ke Guaré snd both we sides

were nou vlisible from the same place st a vime,

Th=2t I h<d %o lovk cohilliuously for Guards stsrulilg
slgual as iv was Luv cerivnin Wil when We vuase
will dlsplay his starcing sigial =and tue Driver was

askilg we repeatedly time o wine Ior Gusrds svarting

signal,

That 1t was not possible for o€ wak to louk beth
siaes &b a vime wwu Irgw vhe same place due Vo long
hocu side of my Loco, 1€itl siu¢ sivuuvioh of we
starver sighal ot 1ile Lo.3, =uo oy Driver opraered
me Vo look Guzpras svarting sigisl frow plave iylw

siae baxk fool board ¢f uy Locu,

That I tried my best tp louk auc repeai agaia wWie
aspect of tie spraves sigaal after lovkiing, calliug
puv aua exchai.giug all rignt sigual witi tue Guarag,
but the srater signal was passed before I reached
my sliace 1s whe distance pf the svalier sigual was
Lot more twhak 2 or 3 never spact from Wie Irouv

buffer of wy ioco,

Tage I was necessarily eugagec in lgokiug, repeating

and exchangeing the all rigat signel willk wne Guard

so could not look line shead du€ o curature qud

couta 5/-
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14,

S,

%p0
long hood side of my leco from Rt side back foob

bgard of my loco wnen traiu gone in movtiou,

That when I emtered in cabin afuer exchauging éll
right signé.l with the Guard tried my best tp look
line ahead but §bstruction and routing suarter
signal was not visible from my side due to curature
and lon hood side of my loco so I stpod at once

% go w Driver side up look wi€ same, bul meal.
while my Driver applied brakes sud I saw that the
veain svoud aﬁd my sk engiune was sligat side -
collided with the train engine of 155.UP from the

Drivers side,

That thus the violatiom of GR 119, GR.120, SR-12%/1
(a) was due to I was mecessarily engaged to ovey
GR 120, SE.120/1(111), SR.115/2/(4)/(a)--(b) SR
122/1(b) end SR-124/2(b) as per GR.100 aud GR. 179
@Q’ﬁo otaer audible or visible sigmnal was given

t mE as pepr Gr.76(a),

That a chaprges sheet bearing lip, 545/1& 8/8.3/1-81/
Hb/CNB dated 10.9.81 was received on 2,11,81 im
your office and I submitted a humble stavement

dated 11,11,81 and tried to explain the fact amd oy

[ X R J

‘ 6/-



Position, possibilities aund activivies in defence

Y tne above charges heey,

That I requested to get a copy of docuseut aud
witness so as I might hoad been defended my case

persoually bub uov issued after wiice r quesy,

That I was informed tha¢ vwhri Tilak Raj Sharma
SLI/DSL/LKO was appointed as enquiry officer aud
the DAR encuiry was fixd om 24/4/&2 but the date

of ennuiry was caucelled,

That I was suprisingly cé.lled under presu W see
SFI/LKO in his office at 9/00 on 15,5,82 witaout
sy uotice in auvaiice as pep procedures wnere my
acceptance of the charges was vaken dy respected
SFl/Lko inteuvionally in the semse thal the pules
pertaininug t my duties just before siarting the
tradn were viplwted im tne case due to I was
eng%ged assentially %o look and exchange Guards
all right sigual and nov in the sense taau due o
my fault, negligence, lack 'of vigileace o stack
ness from my side as per explanation of the charges,
order, pressure, threatening, afterward saying

in the mammer of rec;uest and giving full assurance

for no punishment in the name of your honour,

coutvd 7/-
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18, That I reciuested for lenient view in colisideration
N> _ of my position, i;ossibilities and activities at
we time of starting the train in the case, in
accordance with my staLenent dated 11/11/81 in
. 7{ ' aefeuce to the charges sheey, with the hope that
my case could had bean consideze’d sympathemcally
but after giving full assurance M kas ot beeu

-
done by z'espected Sﬂ/Lka.

19, That it was mot opened to me 'tha.‘b repegted
N SFI/Lko was appointed as eqquiw officer in

this oase, before writing and sigring the paper

and on the same daie pespected SFl/Lky ordered

i€ to attend the opffice of your lonour at

|

20, That i attended vhe office of y:mz' honour at

14/30 ars,

K 14/30 hrs on 15.5,82, iy acceplaiice was pub up

by respected 3Fi/lke Up your hondur, whepe the

order of my reversion was passed i§lat the sane
time without giviug me a chiauce for perspual
interview sp as I might had been Qexplained my
posivion, possibili*ies aiid activi\.ies at the
time of starting the tmin and oc\curance of the
side collison as I already had e;qpla,med in my

statement dt, 11,11.81 ind efenee"‘ to the

coutd 8/



charges sheet in conuection wita the abpve.case,

21, That I semt a humble application for revision

and cencellation of the order of my reversion

by a reglstered 4,0, ol 13,5,82 for your recousi.
derxation of my position, popseibilivies in this

case,

L

22, That the dave of oy enc;uiry was not fixed as per

fresh 3F.7 datved 11.5;82 received on 21,5,82 as

N such unpmcedufal aiid fraudulent, way was adppted
by respected SFl/Lko in taking my accepiance of

the charges,

23, That I tried to see your homour and submit =m
application by haud for rearranging eaquiry for

finding the fact iu wils coniection im Loco saed

AMV/Lko as un procedurel and fraudulent way was
adopted by 8FI/Lko in taking my acceptance, where
your honour ordered me W put up 2 appeal and

assured to lopk the matter,

24, That I was c2lled again to atteud enaquiry in vhis
conzection at CB on 8,6,82, 1 attendea whe enaquiry
on 8,6,82 and cleared my position =ud possibilities

to respected eucuiry officer, After satisfying

contd 9/-
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with my clapification tae €unuiry officer eleageq

me for duly ou tne same dage,

Thot respecied SFI/Lko gnve me full savisfacuion
Yo cousider my cuse iu sccosdwee wivh my svatement
under proceedings and Cido rse wie £a0Us Al my
pqsi‘i‘.ion auu pessibilivies iu als findiugs bui ae
Q1d &o¢ comsider aua fixed respomsibilicies of
viglavioL of whe pules ano resulbing vhica sice

80 llivson Ol € and wie peusluy of Muucvion u%s

beeu impossed upon ue,

T’nﬁ.t iiow I beg o put tae followiug maiis reaspuadle
facus due ¢ which I could wov louk “Ld repeau e
asyect of Lhe svarier sigual 2@ada nfver ceceiviug
repeapiug aud exchangliug Wie Guards suasrtiug auw
éll rigav signal 9w could Lov look we line 2.0
routing svarter sigual =head when train gpie in
motion, whici nave Deen iguoreu by respecieu 3FI/Lk
i his enr;uiry aud fiundings for your saivisfacliou
sympathetvic cousideration =ud justified merciful

order please ; -

1~ Tne violetiom of rules was uue %o I was uumeces.
sarily eugaged iu looking the Gnards sv2obiung

signal and exchanglug a1l rizat eigual,

——=10/-
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Long hood slde of my loco due to whichh stamen
signal and Guards starting sighels were ot

visible from tihe same place ab vhe same time,

Fauley sivuacionm of ¢he svarcer sigaal due o

which it was not visible from place form side,

3ituation of my lco at 2 aisvance up¢ mpre than
o or 3 meiers apacrt from whe foov of suarier

sigaal,

Hurryness of Driver in starting the urain,
Qurvature in line,
Cive of side collisou =nd my posivion,

gy position - possibilities =md activities,

Wwhen I coupled my loco No 18084 ol ¢rain

64 DN in lime 3 and after some vime, vacuum Was

ready And trein became ready Vo svarv oy Driver

souaded horn to start the train, I lookea clearly

observed and satisfied that the starter sigaal of

1ine no, 3 was bvaken off o despatca Wi wealn

via South 1ine, I repeated the aspece of une

starves sigual to my driver as per GR.119, GR-120

Sk.122/1(a), ‘As per GR.1D0 =nd GR.179 my Driver

ordéered e to look Guards starting signal amd

conwd 11,



A

as per GR.120, SR.120/1(1i), SR.115/2(4)/(a)--
(by, 3&122/1(‘0) and SK 124/2(b) Iw ent to right
side back foot board of my lco to look Guards
starting signal, The aspect of starter signal was
not visible from the right side back fool Doard
due to long hood side of my locp as the aspect of
while the surater sigaal was hidden by lopg hood

loco body,

- I looked continuously for Guards startiug
signal t111 he did not display as iv was Lo
certm that when the Guard will display his
st.érting signal and the Driver was asking repeated.

ly, time to time for Guards sthariving sigual,

- Whea the Guard displayed his stsrting
signal afier a loag tvime, them I repeated the
sﬁne ‘?o my Driver, When IsBouved 'rignu' at
the s ame time my Driver enforced by ASM om duby

started the train without giving me a chauce to
1o0k the aspect of the sprater sigual again from

my side, I tried to emter the cabin to look

starter signal again, but my Driver ordered mwe o
e xchange all right signal with Guard, I exchanged
gnal as per oI‘de? of my Dbriver.

a1l right si
pea‘bing all right

After exchanging and e

p 1 tried W pest o 0 back

signal o W drive
con'bd 12/"



-~
-
~{
N
Y .
‘."%{?’?5‘,’“1 e
e
AL
Gy
SN 8 T 4 5
A | '/
) N

WA ‘ M?
S -

o my side o lock 2k repeat 3galn wae a2spect of
the stacter signal bub the starter signal was
passed before I reached my side as before searoing
the train my loco was siaudiug av a disvauce Lov
more than 2 or 3 meuers aparv foom whe foou of the
goareer signal; Then I tried 2t ouce to look anead
but line and roucing starter signal siead was Lot

clear of visibility from my side due %o lomg npw

of my loco and curvature,

within no vime 1 stopd Aav olice to go o
Driver side o look the same, In tae seme time,
Driver apolieu brakes and I saw wiav the train

witn a slignt side collison with the train eugine

of 155 U2,

In such momentary occureiice I could ao¢ gl
a chance o look the starter sigual again aud line
snead afver looking exchenging and re peaving we

Guards starting and all rigat sigual,

Np other audible or visible signal was givea
to me as per Ga76(a),
Thus :-
a) the loug houd side of my loco, lefv side
situavion of the starver sigual, RU side

situation of tae plate form, the displayiug

of Guards starting signal from pleteform

13/
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)

side were main causes whicn uugoniveuienced me o
louok Guards starting signal along with starier
sigaal both at the same time 2iid from the same
place continupusly as per GR.119, GR 120, SK.1Z 1
(a) for looking starier signal aud pther side as
per GR-120, SA-120/1(1ii), SR 115/2(4)/(a)--(Db),
Sk 122/1/(b) and bxi. 124/2(bY for Guacds starting
and all right signal,

No ovner signal (audible or visible) was

given to me as per GR.76(a);

iong hood side of loco amd Hurryness of the

Driver in starting of the train after my receiviug

and repeaving Guards starting signal and exchaaging
all right signal unabled me Yo look and repéat the

aspect of the sraver signal agalm before starting, y

As such the respousioilily of violation of
GR-119, GR. 120, GR76(a) ana SK.122/1 should wod
be fixed on me, Because we viplation of rules
was not due to my fauld, mistake, negligeuce,
lack of viglleumce or stackuess from ny side, bub
I had vo obey two different sides of rules before
smz‘t:mg the train and both side niddem €ach otaer

due to long hood loco body,

In this commection, it would mot be euough

10 say for myself thabt my acuivities and eage ruess
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for looking the aspect of signals and line ahead

said pccurence of a heavy accidermt,

Hepnce, my humble represemiation for tne

canecllation of my reversion's onder 1s acceptabe

for sympathetic consideration of my position,

Possibilities and activivies iu this counection,

S0 1t is reéuested your hpnour %o kindly
look into the matter in accordance with my suate.
ment dated 11,11,81 in defemce to the charge_sheet
bearing No, SK.5/T@8/A.3/1-81/KBL CNE dated
10,9,91 amd orders may kindly be passed for the

cancellation of fixatlon of resppnspility ou me
resulting which my reveprsion as siremsn urade '
as 1 was not iu fauld, misvake, negligeuce lack
of vigilence or slackuiess in seézences of the side
collisom, unléss we grest sprrow will tease me in
my whole life wiat I have go% the heart breaking
and unbearable paid on this punishment for oveyigg
the ordep of my senlor subordinale in acceptance of
charges framed against me and forr beleaving my
officer for his assurauce in looking the matter
before passing order for umy reveirsion as wiis
reversion way cause for my badly rempval as my

paysical comdition in this age is npt such which
cai suffer the performance of duby as Fireman Gr,'C,

Thanking you in amticipation,
Yours faithful ly,
Sd/

C M, Pandey

Dated:. 14/7/82 DSL/ASS /Lko
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Hurihem Rallway,

i
( oxder of impoa 1om of pesclty uwnder Rule-6(7X) of the Mat N
8- cvante{ Divo!,line @& Appucl] Rulege 1968,): .lm

» —m——s

BQo2% =3 (LBt =P /CURS Divistonal Offiee ,

o,

. he O.IJMO.V. -
T Diesel Aou$s, Ludk now,

<3 LT T YT TN

I have cavefuliy considered your reprvoentation dased {
14.7,82 in reply to tne Memorandua ¢f $how Caues Notice fs,108/
423 /13 1=AB/Uai dunted 7,7.82, I do nod Tfind your represent.tion
F % be satiefastory dus to the following reaconsse

® Bxplanation not ob';a;iﬁé:prowaa puniahmont may please
- 98 dimposed,”

'.?s
_—

P N LG,

‘|
X therefore hold you guilty of the chalges Vis.as wpascified
An S,Pe=f 9L oven no, datod 10.9.81 lsvellsd dgeinat you and ave
- dectded te¢ 4mpose upon you the perelty of reduction to the :
lower post, You ave thereiore red.ced w lover post of FiromameO
\ on pey M. 20/~ Per month in grode 210-270 for 2 your withoat

affecting future increne:ts, Y,

LS SRR N .
>

appeal) Iu120-1968 an appenl azengst those oxders lies to Ap{0y)
r provided. ‘

Q) the a;”al ie submittsd throuvgh tgropor ohaurel dthid 43
asye -

2.  Undor Enle-18 of the Heilway Servhctn{ Jiwoipline and 1
rom the date you receive the orders, and, 1

|

|

») s eppeal does not cemtain fmproper or . fisregpectful '
loanguage. . ’ '

3. ¥leade acknosledge recetpt, | \’\ ' o o
WW .

5 Signs ture
eV . Sazel ot brgh ).
\., b\a\% o~ Designation of ti) ,

.
O / - dieelylizary _;Wa

anthority,

AGKMO KLBDCEMENZ . |

bos L heredy acinowledge recelps of Notioe llo

dat desued by S». mdﬁ.ﬂu&ow?
Saflloting (88 punishnent Fednotion upun Wwoe ,

[

@, - 81gna ture
o ~ Designatiom
5383 Btattoms
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In the High Gurt of Judicaiure 2y Allshsbad Luckiow,

Writ Petiton No,.,.0f 1982

- G N, Paudey, _-  Petitioner,
Vs,

ion of Indis and others, - Opp, P2rties,

.-.-.-.-.-‘-O-.-.-°-5-5-,-’-,-3-"‘? -‘_4'—4;'—_, —’—. ‘._.—'u‘~ "

T Anue xure No.lo..

Northern Reilwey
Form No,8

- a4 &

T4 - ( ordepr of impositlon of pertlty wnder Rule.6((vi)
of the Ry Servents (Piscinpline & #pgeal)
Rules, 1968),

N No., TG-8/A-3/1.81-RE/ QB Division&l office
a . Lucknow, dt 9,/8/1982

To
The C, 4, Pendey,
Diesel Assit Lucknow,
Through; LE/Lko,

T heve c¢sreful ly colisicered your represetftion di
14,7.82 in reply to the Memo, of Show ceéuse Notice no,TG-8
A 3/1.81/FB/QNB dt 7,7,82 1 do nov find your represea@tlol
to besatisfectory due to uwhe following reésons : -

n Explenatlon not couvilce proposed punishment pgy pleése
be imposed, " |

I, therefpre, hold you gullty of fhe chfrges viz, t’:s
specified in SF.5 of even mno, dt, 10,9,81 levelled egeinst
you &nd have declded to impost upoh you whe penfliy of
recuction to the lower post, You &re tnerefore reduced o
lower post of Firém&n.c on pey g 270/~ peér mouth iL grede
510-270 for 2 yetr effecting fuvure jucerements i,€, with

commuletive effect,

- , Contd 2/-
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2o Unaer rule-18 of the Reilwey Servents (Discipline
end Appe€l) Rules, 1968 au ?ppedl &gelnst uiese
orders lies o A13%;‘(01’) provided :

. . t

aj) the gpperl is submiuted thiough proper cnfuuel
within 45 dfys from the df te you receive the
orders, eng, |

b) the gppesl Goes mot certein improper or dis-
~-, ' respectful langusge,

3e ~fleage Pckuipwledge receipt,

84/~
Signfuure
Neme,, (N,P, Singh )

Designetion of the

disciplinery ySr,D, 4, E, /Lko,
Authov (."'

ACKNOWLEDGEMEDNT
I hereby sckuowl edge receipy of Notdce No,, o, e, es
A ¥ GPCG4esaeseases 1issued by Sr, D,uE, /Lucknow inflicung
the punishmeni reductulon upon ne,

Sigusture
Design,
Stetlon
Dated, 4,

( True copy )
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A

o VP

Before the Aadl, Divisfonsl amil asuvger, ¥, Ay

s LUk oW,
coPeep P R%V'y
Appoal H0440000e0f 1982
A
Thvough:~  Tropor Channel
Rd o
Coddy PMDoey, eyl iV,
Ve,

- &.’ Uiviafonal Way Moaly

Lucltow & otuers, -

X A2 T ¥ ¥ 1)

Uape 42U 8,

At +l LSt Wie ONer UNIEU 4,0482

cipline & V.04l aules,

yr8scy Dy Leudor Lgagk, cuskiow under

Al€ 18 o1 we arflway orpvute ( bas.

1968 ),

LT LI I IL I LAY T L S R A LIS L DL L L Al Rl 3o

P%& S DME|Liett ovder 1o T6 8/A-3]1-81106)ent daliv 4)q/9,
How bl S, in Wiis 'l,:,;o'il,-‘) we 18] Bl SETS

Coly FaluiGy, Liesel ssistlauy, N, #"1lw%y, ioco Jued

= “1agbAgh, Luckiow, sitcd "3 uiel .
ﬁfg‘gh e
;,"?;f m&‘\t‘-_— 1, LNk e appel iy v, ity 18 9 7 eli%b ol

whole recorus ol ®llez"Lious,

e 0136 Wd D€ 13 fuldy CoRVEIINLL Wil A1l e
(:\&3 tRoLs Nud tllegations gde Dy Wie wMilay A unlio £1Ly
e

e REME 18 & FEWL Y, MMLL 600N OB Wit 17¢e of

2, Tuw this {3 % cvse Conhcersd oh WU Cvabvd

Camvak
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18, N '\

a8 per GiL 120, 3120/ U148), San126/2(4)/ (% )ee
(D)y Sua122/1(0) MM San 124/72(0) 1 welib Yo Figub
slde Lock foub DO 04 By 1000 WO luok gunids
LIk slgiad, 4ut M Speol of STAILEC SN 48
dwb Vadalde D00. lae S1gav side Lhok tuul LN
uu}w' lokg Lo 3iv€ 1 wy 1000 ™8 W6 A3,4CL of
#n%i e st uigutl #%s hid.eu vy 1ouq,now

dgoo Lody,

I loukel contiiupusly for guriGs mmz
sigutl s%ill he Gid Lol uispliy "8 1V w8 LoV
ot rtein thal when tue wuniue will aisplvy ais
sLApting sigu®l "Lv Wie Jrivee whe “adily Me,e%Md,
dy, biuc W LiLE o0 gutnie Lt rling 335311.

JOCL Wb gutiv Jisplryes biesswvvoving
sigunl fies A long viae, Wen i repeil WE
Mus W my driwe, vheu L shoutel 'oigun’ 2(
thesrme time gy driver cuforged by ‘s ou uui,y
sV-rled the veiu «itooul giving s ° chvwee :’o
1ook Wit B3, ect ol W€ 56m0ves sigunl Y%L oo
By side, + tried Lo cuits We 0TIk W ivek
oLV vk SighN “giih, Liuv @y eriver giueivu 8 W
VALt "l DLGC 31gml Wi gutid, 4 vaxulhitnged

2ll £igut adgnml "7 A0 LwiNed of my dfivep,

t

w
Afetr exshauging wmd e peatecly Wi i@t
signl to my driver I tried oy bLost Lo go LMok

ocoLtd 13/.
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S8

Ry S
s

100

11

e
5, . .k/\q{

a1l right sigu®l with the Guard Aud bolu e sides

were gt visible from the sass place v 3 Liee,

Thet I hod to 1ook colitiiupusly fpf GUARN.BWAILiNgG

signal s {v #%5 Dol certaln WAL whes we ugRed

will dispiny bis stapting slgnal %k e driver w%

asking me vpeiwuly Viwe Vo viss for gutrds startls
sigunl,

ihat iV 473 Dot possible for one sMl to look DoW

sides st » tdws *wu Lrom the sAwe JINGS due Lo loug

hood 8ics of my Luce, 1vfb sice siLAlish ol Luv

stezrter aignal of 1ine mo .3, i my urives proesva
g¢ to look gurrds starving signsl from yinke rros

gide brok fod DO oL Gy +0C0.

tuat 1 tried sy Lest W lo-k "Wad gepent @ik wae

agpect of toe atapter sigunl afier louking, O%1.1ky

out *nu excheuging *11 right sigal with Yuerd,

" Dub the sterter sigutl wns pRssed BEfore L FeAgned

By side a3 the distanoe of the st mcs sigil was
Lol more th*n 2 or J meter A2V oL Wit Lrolb

| ey L wns usguasnrily %gxg{a it lgoking repsrting

Mkl e xonanging wae w1l pight sigusl with gusra .
80 could bov look linc Wewd que Yo curswure A

contd €



14, " l‘\'t
81 wepre pegp Cruses whieh uneonvcnwuegu &e Lo
lock guvnds sL*ruing aiguny oLy with syaop
sign*) both ey gye Vime Wi fiom we S%We plage
%ontinugusly ag P Uil 119, Gk, 120, aa, 1’{3/ (%)
or loukiug stapmep 1@l Mg ovher 81Ge g Lep
Gr. 120, 3&120/1(111), :s:s..lm,fa(»w/(a).-(b) -
SR22/1(0) age’ e, 124/2(b) for dumpas mmn;lng
Sl rlht sigun), | 7

No othét-" signsl *(~udible OF visible) ang
glvel 15 me ag pep JILTE( %Y, f"' B

D3 Lomg uipo sfge O loow *1u ayppypesg oL Lwie drivep
in svotiug of L7055 UL RO by segeiving o Po unning
g rds sterting aigual o tapb™uging %l-?. imm 81 gun,
Winbleg ge % look ~w MPEI e g gy ol 8uvs peep
8iguai “JQ“; LE Lo e BNNihg, R b

SENyer, It is npet Fe3peclrul ly pONyed winy yeur hoaar
B%Y De ylevgeq 1o a3 low e w jen] pi1eq by &ui 1lmue
Wmd get wgide he orders Jt, 4.8,82 ¢ 16, .841-.'-.“»--?330@
by 3o, Lyl Luck:.gw w,¢ seprfice py Sprel 1t be
rPestored md peinsistog oh the post or A5-24 Ligsel
mu‘/_ e -
leatt, ag fe—tg berforsing too tne Jagy 33 yenps,
He &.

Cm ?M N
* m~qvn;m§«.~~&u¢..n"q-~.
ol -%/1-982 (Col, Seigioy)

Deicad Asavy, Tiered M,y
Alagrmgn Luciknow,

-~ -
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; A
’17%;

2 Lohg hooO 8ide of Ly 1000 U Lo wiich BIAMEP
signal NG guimis staruing signals were 10V

visible from Lhe sape 1€ 2t whé snun Liws,
i %

de Multy sivution of the aAMAPr sigutl Jue 4o

4bieh it #%s oL visiblc from PlA®s form side,

4, 3Situvtiod of sy 1000 b JLSVALCGES Lol WO WM
Y4 &G J MWD ALY Iiok WI® To0 01 309M8eP
Biygatl,
&, ilucrywrss o1 deiver iu swpving tue win,
6. qutm m 113‘.
7« Cite o1 s 406 opllilson W w »081%10is,

8. sy posivion, possibilivics "uu motivivies,

\ wubl & Coupled Ly 1000 Lo, 18084 o LreiD
."‘ G4 Do 1n 1ine Doo3 “Ix =fler Somwblen, Vivuuw #2s
{3‘53 ;frcwdy *.¢ treln DeEcrue revdy Lo SUAIU sy Crives.
| souRded hofh Lo sirt the trmin, I lookeu clenply
obaerved "uds atisficy WL the SLASP 3igull of
1406 0.3, 473 VIKEL LT VO JespALUL Wt Wil
vi® Souwl 1dne, I repesica wWie wgpect of wie
sveprle» alutl Lo 4y drivey a8 per Ga. 118, ke l20
SR 122/ 1(%), A8 per GiC10U a8 Fu 17 gy dpiver

OPUCING W8 b0 lo0k Furivs svecuing sigsl

1%/
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10,
p 3
wilWh oy olRpificdtioh Wit sLuuisy OITives felvnsey

K& LoD JUW Ol Wit stk JAle,

QNAUYT AL .
Lol pesplau Grlfiko pove ws Jull eMEBEebicl

W cousicder wy o"st ii “000INLCE Wilh uy sLACASMLL
uLdesr progedure u.ﬁ cLagret Whe fMols M By
position Vs possibilitics iu nis FLGilgEytub he
¢1Q LoV cpueiger LU Tixeu PeSpOUSLIlivaLs f
vicletiod of the sules i susulbing wuid sips
00.1usoL 0D We “LU LuE ALYy 0l vJduchbiol avs

bteli impossd upol ur,

<
28, famt mow 1 beg Lo pub wie 10lliowilg uhil Felsguable

ebs Gt Lo Waivh 4 Goull Wb 1u. K “is {68t We

NBPECL 04 e AV MLEr Sigutl YL VeSS ecelivikg

~
£ VLG Y0 €xcuiLging We guvius 31 rviug

fla Sigat sigunl W couldd koL louk Wb u’n"m
Poubiig SUAPVED 3igk\l "LEG whek WMia goli¢ 1n
LOLIOk, W 10U LTV Atu Lpuoded DY Pedppolud 4/ L0
it ais enwiry wd Cloings tod your stlisficiion
8yl b (10 COBSIVEr VIO M Justifieu Lesciful

oxder plenes,s

le Ihe viol tion ol rulis #%3 due Vo 1 ws E‘“""

srily tngrged in lodking whe guhrde st rting

sign"l *nd the sxohenging *11 right sigunl,

11/-
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- chapge sheet in counection ¢ith tl;o 2bpVe.CR8C,

: : Qo 9‘0“

Txm 1 eem n bume %pplicauon for rovars
g c*ueellstion of t.nfs oxNeor of nw roversion

by Y magiswrw il on 19.5.82, fbx' ;;&&z reconsi.

| aeostion ou Yy yositiou, posaibilitics 1y his

cABG,

.That the @nie of-my en'y.iipy was ng‘[.- £ix00 A8 ;ér

fresh 3.7 dvted 11,5.82 L‘eceived mz 21,6,82 28
; such unpmcEGuﬂl 'md i’&*"tnulent Wiy &%s8 ﬂdop‘wd
by respecteu Srl/Lko in taking sy AccyAmuce of
" the charged,

' MPW S Dt Lo
ihat I trico to see,,m.z_hoaaao and eubmit an

sy,;l_icntion by L%t for resrpruging euquiz:y for
£incing the fact 4o whis cb:mcction 4R Locg Shed
AV/Lko 38 ul.pracedurl and fiudulent way was

adopted by Sii/Lko in taking ny aooelpmme ahere

TMPQ_M S‘r DMEIU‘-D
,.;c.u._b.gaour ordercd ue Lo put up L] ﬂgppanl anc

a.e,surt?d o logk the mAwter,

Tont I was called nge1a %o A1t Cm-uicy b This

cpizoction st ChY Uit 8,6,82, I attewdud t.he enquiry

: Vu §.6.83, “wg el-ared uy position < pussibllivics

e
to regjected enwiry officer, ~ferr eatisfylung

¢ o

mn'tt.d 1/
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o
20, Tuvt 1 mrequesteu ico leuient view 1L cols 1ge ratip

ol wy posivion, possibilitics *d *gLivivies &Y

We Lige of suAriiug we tin 4o e cse, i
.

Rocoatnce with oy susvepent onteu 11,11,81 ib

defLos Lo the cueprge anuey, #ilh Wie Lpys Wist

Ry ¢*8¢ could o"d betl CORBICEIrU 8y bit LicN] Ay
g

but *fvee giviug Iull “8suiMmlios 1t u%3 wgh Leen

dOok® Oy Ded coWhi Aid/iko,

T

2le LU 10 WAS LOL Oprues Vo Uk LY peledLed
Skl/Lko #%8 8,000 8 sunicy offlcer iu
tuls csse, before writing “ud siguiug 1@e e 808
ALd ol tDE et GVe EEPOWRUY Sri/LkD ONUEING
W‘Sv bme I"ub .
we Lo SVlend twae o1r1ce of wour W
14/30 hos, Y
Y
“ ec\ed $'r‘~k1%‘
R, Tuav I 2enass We oftiice pr youe horour St
14/30 208 ou 10,05,64, ay QO AMOC wis yutv wp
Yo Wd&' S~ DmE U - .
Wy Fedpecliu Srd/iig Lo yourlgheud, wuére Wie
Gore
0iuep of sy reversion wWB PT856a "L LS MAge
tize »ithout giving ne « guspoe for persouml
inverview 80 % I sight Lnd lreeu ¢t pl*iicy my
poaition, ,09esibilivics “ud "gbivivies 2L W
tive of sterting the Lpmin "ud gocousrence of wWe
slde oollison %8 1 ")lrendy L™ exuiviney i sy

BV eRE LY dated 11,11,81 db oefeloe Lo the

cobW 9/~



16,

s,

6, \Q\

-
loug hood side o1 ay Lloop from av 3igv LGk fodd
bo*N of ay L0000 #uth LMmin gone 1L motion,

dbat waen 1 suteres 4i. CAbin *fuep excuSging %11
Pight 1Al wiwe WG JutTaU Uikl wy s W louk
4dv ey DUl obawrustioh i routing survesr
81ghnl #™8 Lot visibit from my 8ide dus &g_{wﬂtm
*uJ loug hookl sice oI ay loco 89 4 800U AV pLoS
W o LW doiver side W 1ok LW aw. bBUb SN
T
while my driver pulite brmkes " 1 oW WY Wie
tooin sloou M ay engiue wan 8ligut side e
Wldlged wila Vo€ L1k eLgllt of .Uy Iom We
Lrivers sige, <
duey Wus wWe vipd Wlol of Gae 119, yae 120,94 12e/1
(®) w*8 dut 1o Llams sLecussepily SLgR sty Lo OUeY
120, 3 120/1(3.1),9:0 116/2(4)/( ).-(o).“;x.
122/ 1(b) "Wd 3. 124/72(0) 98 kP Wi 100 NN biel79

LU Lo othes “uuible or visible sigl %78 given
i

Lo e M P urL76("),

§aob v canrge sukty Lol bogdraby i A3/ 181/
W/CNL AU, 104048l w8 feQuivey OB 2,1le 1981 1u

yous urllice 7ud 13 ubniviku ™ humble 8L catul

gsted 11,11,81 "ud triey Lo explmin the 1MoL WW sy

0.07/"
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sigofl wes hidush Ly loug houd Looo body,

6f, iusv we ariver sihrted the Lpein without giving

BE % qiano® Lo 1ook “"gnin theaspeot of LGE svaper
sigutl from my side befpre atasting wie Lomiu as
wie "spect of starier sigunl wes hidovu by loug.
o000 lo0o body ™ ordered e Lo ®xXQINLYe g,u Mgy
sighal #ith the Wurrd %8 per G 122/1(b) Wwe Sag (MM

AbJ,
T

Thet 1o other mudibile or visible sigunl wes giveu
W S B PP GLT6(N),

duav I followed every 1wful order of ay Lriver
fag pepr GiL100 oL Gl 179 *nd obeyed other rules %8
foms it werc Lp88ible W) s+ iu the seucLoes of
the side aollison,

lbet i w9s nov in fhulv, 2egligenos, 1vck of ‘,‘
vigilenge or s51%0ki%3s fiow &y side, 1 pbeyed
rules pigialy oub tos wipdation of fulss wov:a in
whe guvprges shieel was g Lo lobg bood 8ide of ay
low, lelv sice sivumbion of Wie sraves sipAl

of line Lp3, gu*ids Cisylay wheir st ming sigual
from plabe from side, twd the ariver ulo Do give

B @ hmoe to P uy side wuxl ordered me Lo ©xuohALGe

oontd 6/




2o *’

411 lown whs staying ou the 2 fyrvsaid Mﬂ:'ly SLVasion
The Gutd of the train aud Mesvt, Stavion Masver
who wept present oh duly were respoLsible 1os wae
giving Milse sigunls 2d sigutl sn 1:'{!100 ful Iy
reapolsible for iMlse aigial, woeu the aailway.
line w%s Lol ole®p, DUl wWie dutrd, Jbhlioh Naswer
Ul sigutl AL Lnve ande vlse aigual to"zmno
we mguguwe_ammn whe driver, whei bowh e
ﬂypnlﬂnf O-nu hie coszpsuioh iuchargs of !@m
bhow orn sy be rsspolsible, ifor Wiis kinud of
incidence becrust gf the 1moLe, by Luc ocolsylreqy
o Guerd, Jdtation «svster "Ld sigual m% we %
resyousidble for whis kind of Mlee sipaal whieh
wh3 pede by then, i this sile yrviol, We ARG,
SJUNLION MASVES Wi S1iLM%l uwhu A0e " IWb B P, ‘nege -
13 i‘ue Jrent s;.;.wrex;tiemw oL the Iwge of wWe

L

£ECOIU 0T the ¢"pe 3. '

4
3, Tt the appelivut 18 too much sorsy 100 03:0

gollisoh %0orixd whiile he wns ob Guly bub ae

begs 0 show thal h¢ whs OV oL iMull, LS gllgelos,
%0k of vigilence o slTckir 33 78 el pe starting
the train, ae hd W obey WO Uillvrelt 33068 |
of rules fiom Wwo ojposite pleaces hiddenu by lond

400U Lo Dbody €nch pthér "¢ giveL below :.

oohtd 3/
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&

' In tie Hon'ble High Court of Judiceture &t Allshebag
' Lucknow Bench, LuckRow,

' ‘C.M. P&noey.., - ' pPetitianer,

Se

' tnion df Irale end mot‘ner. we  Upp. Pestdes,

Lo Al Al S A Al A A Ll L Bl Saf Bod Bl 2l el Lol Rad 2all Rl Lol B Rl Bl Rl Il Rod 1o
" Apmexure No.(ﬂj

' Before ilie Addl, Div, Reil uMemager, N, Rly Luckuow,
Appeal NG, ,e0,,0f 1982

C, i, Pauaey, ---  Appellmt,
Vs,
Sr Divl, Mech Emgincer Rly N Rly
Lucknow &nd others, -~ Opp, P&riics,

Appetl agednst the order 4t 4,v,82 passed

by Senior D, #,E, Luckiow unger =rule 18 of
the Reliway Servents (DPiscimpline & Appeal

Rules, 1968),

Refs. Purishment nouice no, TG.8/A-31L 81 dt 4,9.82
Recd, on 16,9,82,

' In this &sppeal, the eppell&lt Shri

'C, i\ Pemaey, Diesel Assistent, N, Rejlway, Loco Shed,

Alanbegh, Luckmow, st&tes &s umder :.

1, That the appellant C M, Pencey 1s & appell&ant of
the case &nd he is fully converstnt with 2ll e
facts end allegations nade by the Kailwey Authoilwy
here 1s & gre&t epperent erior o) the fice of

whole records of &llegatioms,

2, That this is & cese concermed on the Railv&y

ghetion siKenpur weatrel and the Avedh Bipress

camtd 2/~
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Down was stéying on the aforesald Rellwdy Station
The Guerd of the tredu tud Asstt, Stetion Masier,
who were present o duly, were resppnsible for the
giving false signels &nd signal men 1s elso fully
responsibie for felse signal, vhen ﬁhe Reilwéy.--
line wés not c;lear, but the Guerd, Stetion mésier
end signel men have madé false signal to crea*i;e
the negligence egainst the driver, when both the
gppellent &und his compéion Inchuaprge of kagine
how ceén they be responsible, for this kiﬂd of
{ucidence because of the facts, by the conspiracy
of Guard, Stetion sesier &ud signel mau were
responsible for this kind of fals¢ sigual which
was made by them, in this sliegation, the Guard,
Station Maéter tnd signél mém are wiliesses, he re
is the great apparent error on e fage of the

record of te c&se :

That the sppellaat is top much sbrry for side
colli'son eccrued while hew &8s on duty butl he

begs to show thati he wes not oo feult, megligemee,
lack of vigllence or sleckicss @s before starting
she wrain, he hed vo obey two differeut siaes

of rules from iwo opposite pléces hidcen by lomg

hood Loco body each other are g(:lvexz below;-

3/-



a) GR-119, GR-120, ad SR.122/1(8) to lock corirect
sigu‘.l énd line shed, o cxamine proper sudioriy
W proceed tud ceéll ocut the agpect of e siguals
%0 Driver which wes .possible froxh lefy side of

ny Loco,

&ud

-1

by GR 12y, SR-1207a1(iii), SR-115/2(&)--- (D),
SR-122/1(b) and SR-124/2(b) to lack Guards
sterting signal &nd exchinge all right sigLél
with the gusird aud cell out vhe siguel of Guard

v Drivepr, which we&s possible from RY, siue of ry

' " loco body,

ke 4, That when I atieched my Loco on lowa &u efter
som¢ Wlme viccur wés resdy &nd Wkln goue resuy

to stert oy Driver souncded hoam ty steit We

teadn, 1 loopked cleerly observed &b setlsfica

SN

wal we siguel of 1lime ne, 3, wes Lekew off,

KQ\{ 83 © I calleu OUY W€ BELE WO LY Dijver s per GR-119,

L3

‘ "' GR-120 L c SR 122/1(&) from lefi sice ol ny Lo,

5, Thet ny deiver s per GRL100 dc GR-179 orderca

j¥ to obey GR- 120, SR.12¢/(1il), SK-115/2(4)(8)--
(b) to look Guerds sterting sigiel to suirt the
tredn, I looked cleerly «nd célled out e sane o
my driver, During this periou Wie swaier sigusl

wés not visible frox hal place due to siertes

a/-
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S - &7
signal wés hidden by long hooa Loco body,
I

6, ihavt‘th? driver étarted the tra:ln without giving
me & chauce to look after gainu t;he'; uspect of starter
signel from my side before st&rtingg the {rain as
theaspect of starter signel was hi;dden by long-
lood loco body €nd ordered me to exchange wll right

* 'éigzal with the Guard as per SR.léIBZ/l(b) and SK
' 2(b),

7. That no other audible or visible sigu&l was given

to me s pér GR.76(a),

8, That I followed every léwful order of my Driver
as per GR.100 &nd GR- 179 aud obeyed other rules &s
for as i1t were possible to we in the sequences of

the side collusion,

9, 1hat I was pot in feault, negligemice, lack of
vigilence or slackness from my s:lide. 1 obeyed
rules rigldly but the violetion of rules shown in
the cherges sheet was duc to lon;éllood slde of my

' Loco, l6ft side situation of the starter signul
of line no,3, guerds display their starting sigual

" from place from side, tie &nd driver did uov give
me & chence to go my slide &nd oz.i-dered me Lo exchuange
|

|
!
!
!
|
l
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© &1l right signal with the Guard &nd both the sides

10,

11,

12,

14,

were not visible ‘from the séme p‘lace at a tine,

ihdt I had to lock c@ﬂnﬁo&ély {fz‘ir Gﬁar&stﬁrﬁng
sigueal as it. was not certain wékt wher: the Guard
will displ&y his starting signal &nd the driver was
asking me repe&tedly time to timie for guurds staruing

signal, . .i

That it wis not possible for ome m&n W leok bow
sides at & tipe aud from the seme pléce due to luig
hopd side of my Loco, lefi side situstion of wWe

stapter signal of lime mo,3, &éd my driver ordered

me to look gubrds starting sign&l from place from

side back foct board of my Loco,,

That I tried my best to lodk mdi repeat again the
aspect of the starter signal aft\;er looking, calling
out md exchenge 8ll right signal with Guérd,

bui tvh‘e stafber_ signal was passed before 1 reuched
oy siée as the distemuce of twe e}tar“t.er signel was
notv mofe then o or 3 meter apart from the front

buffer of my Loco, |
|

Tnat I wee necessarily engaged in loding repestiug
end exchenging the &ll right signal with guéard -

so could not lock line shead du# to curature &nd

6/-
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6, “

long hood side of my Loco from Rt side back foot

bourd of nly Loco whexn “rain gone in motion,

Thet when I entered in Cabin after excheging &11
right signel with the gyard trieq oy best to look
;inﬁ &heag_l bu'@‘. obstmétim and rou“"bing steprter
siegnel was not visible from ny side due to curacwre
énd long hood side of my loco so I stood at once

0 g0 to driver side to look the séme, Butl mean_
while uy driver applied brakes aud I saw that the
train stoecd @nd my engine was slight ‘side &nd
collided with the train eugine of 155.UP from the

Drivers side,

Tuet thus the violetion of GR.119, GR 12y, Sr-122/1
(8) \c}as 6ue to I was necéssarily engikged to obey

- GR-120, SR-120/1(1i1),8R-115/2(4)(8) (b)Y, SR
122/1(b) @d SR.124/2(b) as per GR-10v @d GR.179
and no other audible or visible signai was glven

10 me &s per GR.76(&),

That & charge cheet bearing No,SF..fi/TG‘L’aagA.S/'l.Sl/
" HB/CNB dt, 1v,9,81 was received i 2, ];.1. 1981 in
your office &ud I submiwvied & humble statement

dt 11,11,81 @nd tried to explain tie fhel &Lu oy
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posit:lon,. possiblities &d actulvities in cefence

to the sbove charge sheet,

17, That I reduested o get & copy of ::oocument &nd
witness so &s I might had been defenced my case

personally but nou issued after twice request,

18, That I was informed that Shri Tilék Raj Sharma,
' SLT/DSI/LKO was appointed &s Enduiry fficer &ua
the 'DAR enquiry was fixed on 24,4,82 buv tae guie

of enduiry was caucelled,

v, That I wés éu'rprisngly célled undr rest to see
' ' $FI/Lke in his office &t 9,0v ol 15,5,82 without
~ |y ﬁb'cice in advemece us per procedure, where oy
acceptence of the charges was vaken 5y respectea
SFI/Lko intentionally in the senge that the rules
Tge e L pertaining to my duldes just before swrt-iﬂg whe
. train weree vivlated in the cése due w I wes
gaged essenti&lly to lock @d l‘xchfmge Gu&iros

all rig:t s:lgnal end nov in the senae that. due o

my feult, megligeuce, léck of vigilence or stck-
ness fram wy side &s ped explan&tion of chelges,
order, pressure, threatening, afterward saying

in the mexuer of reduest glving full agsurance
for no puuishment iu the name of hon'ble Sr D/ /Lko,

|

8/~
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20, That I reluested for lenlentl viow i comsidesaciou

P
~
Y
L~
21,
-
.
Y
4
‘ 22
LA e
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EE A
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(1734
7w
) “./"'\:;'«:{
R Aciaad

of u:y: posiwlon, possibilivies &ua &sctivivies ay
we Wne of swartiug the train in we case, in
sccoraqnce with wy sweilement duved 11,11,81 in
defeuce to the charge sheet, with the Lope. uiby

ny c&se could héd been consicered sympsiheticully

but efter giving full assurance il hés nov been

done by crespected SFI/Lko,

Thet 1t was nov opened to we that repeated

' SFI/Lkc wes &ppointed &s emlulry officer m
this case, before writlng nd siguing we papers
@a oL the seme date respected SFi/Lko oruered
me to atw®nd te Office of Hon'ble Sr Diki/iko

at 14730 hrs,

That I &swwenaed e office of Hon'ble Sk Dab: /1ko0
8 14,30 hrs o 15,2,82, My #ccepWwLee wes pub up
by respeé'oed 'SFI/Lko o Hou'ble Spr 'Diks/Lko whe re
the geder of my reservsion wéas pissed &y the sne
time withouv giviﬁg e & chal.ce for persoudl
interview so 8s I might htd been explainea uy
position, possibilitics &.d agulvities =« we
time of starting vhe train &nd occur¢nce of the
side coliusion &s I &lreuady hid explained in oy

stetement dsted 11,11,81 in deience to the

9/-
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23,

24,

. A

|3§‘?<§
Ye

charge sheet in colizection with thé above. cuse,

Thdt I sent a hun;bl.&i épplicetion fpr revisicn
and cemecellation of the (rder for my resersion
by & Regd, A/D on 19,5,19s2, for consigeration
on oy posituion, possibilities in this current

case,

Tha'p the gate of nmy enduiry was nnv fixed as per
fredh SF.7 dated 11,5,82 received oh 21,5,82 s
such unprocedural &nd fraudulent \:way was &dopied
by respected SFl/Lko in teking uy.accepumce of

the chearges,

That I tried to see Hon'ble Sr DMi/ikc end submit
& spplication by hend for reapcaigitg enduiry for -

fiding the fact in this connccetion in Loce Shied

' AMV/LkO &s un.procedur&l &nd fréudulent wéy was

adopted by SFI/Lko in tekiug accepituce, where
Hom'ble Sr 'Dui/Lko oirdered me %o pul up &n &ppe&l

end assured to leok 1.n~'the magter,

That I was c&lled agaéin to atvend endquiry in this
connection at CNB ok 8,6,82, 1 atiended the entuiry

o 8,6,82, hu Cleeatd Ly poslviill & possititivies

to respected Enduiry ufficer, Af¥4r satisfying

-10/-
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10,

with oy clarification tae ealuiry offices relecased

me for duty on the same daie,

shat ;'éspected‘SFI/Lko gave pe full satisfaciiou

to consider my case in accordance wiw my siakement
under procedure @ud cudorse the fagts &ud my
position =na possibiiities in ais Mindings butl he

did nov consider =ud fixed respousibilities of

violawion of wie rules @ud resulting which side
collusion on me aud the penalty of reduction das

been imposed upon e,

- Thab now I beg w puv we followiug uuin reasmable

facts due to vhich .could not logk wud repesl wie
agpect of the starter signal again after regeiving
pepeating @ad ©xchauging the guards svariing @d
all rignt signal and could udt look dhe line &nd
routing startes signal shead when trein goue in
motion, which have peen 1gaored by respected SFI/Lko
1n his endulry @ad fidnings for your satisfaciion

sympathe tic consideration @nd justificd werciful

order please;

a,,The violation of rules was due to I was uuneces-

sarily engaged in looking we guardg starting

signsl &nd the ® echaging all right 'signal,



11,

2., ~oRg hood side of uy Loco wue w which staicer
signal and guards starting sizudls weee ot

vigible from the same pluce ay :the s&me time,

3, Fauly situation of the starter sig.al due o

whichi it was mot bisible from plate form side,

4, Situatica of my loco 4tu dist&ice not more taw .
2 or 3 meters apart from the foot of sitaster

sign&l,

5, Hurryness of ariver in svacidng the Urain,

6, <urvature in line,
7, Cite of side collusiomn &ua uy positiomm,

8, My position, possibilities &d activities,

Wﬁen I coupled my loco 10, 18(F4 o wradi
64 m in line mp, 3 @ud afver sometlme, vaccum was
ready and toain became ready W sSUHIT my ariver--
sounided horn to start the train, I logked clearly
observed aud satisfiea that whe siarees sigual of
line no,3, was tuken off vo despaich the train
via South line, I repeated the aspect of We
starter signal to my driver as per;GR.I]B, 8it. 120
SR. 122/1(&), As per Gr-100 &nd GR.i‘?Q my driver

ordered me to look guerds sterting signal &ud

3 12/-
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ag pep GR-120, SR.120/1(1i1), SR.115/2(4)/(8)--
(b), SR-122/1(b) &d SR-124/2(b) I wernv t.o rigat
side buack foot poard of my loco w0 look guards
stapiing signal, The agpect of starwer sigual was

not visiole from the cignv side back foot board

due to long hood side of ny lco as the &spect of
#hile the starter siguel wus hidden by long Loou

loco oody,

I looked contwinuously fob guards starting
P sigiual s¥lll ne gid nov display as it was uot
certada twat wheu the upards will displéy his

stoidng siguul &d the driver was asking repeated.

ad ik, time to time for guards stvartiug sigaal,

Woen the guard aispluyed uls siwirtdng
- signal after a long vime, then I repeatea we

s&né W my driver;' When I shouted 'riguvt &b
the sape time by driver enforced by ASM ou duly
started the tra:in without Ziviug me & ch&uce o

1o,k e aspect of the svarved sigudl agdin frow

“ 1"&& m’;;aiv my side, I tried to enter the czbin to lodk
stapter signal again, buv ny driver oode red me WO

exchauge all pizht sigmal with guérd, I exchauged
all right signal as per order of my driver,

After exchmging aud repeaidng all right
signal to my driver I tried my best to go back

13/-



-

e

13,

to my side to look and repeat againm, fhe aspect of
the svarter signal but tae starter signal was
pasaed before I reached my side &as vefore siaruing
tﬁe t}adn my loco wés st&ﬁing at & disvaace not

re than 2 or 3 meiers apart from the f;)o‘c of the
starter signal, Thea, I tried at once to lock @ead
bui 1line &d routing svarve,r signal @aesad vas Lot
clear of visibility from ny side due to loug houd

of my 1oc¢o &md curvature,

Within no time, I stood &t once o go Lo
driver side to look the same, In the samf tine,
driver applied brakes and I saw that the tralu svoud

with & slight side collusion witw the train eugine

of 155 Up,

In such momeatary occureuce I copuld nov gey
a chauce to look the svarter signal again saa 1iae
ghead aftver logking exchauging sad re;pe sting the

Guards starting signal all ~ight siguals,

No other audible or visible sign&al was giveu

to ™ as per GR.76(a): ‘,

Thuss:-.

a) the lmg hood side of my loco, left side
situation of the starter signal, Right side
situation of the plat form, the ]ibisplfving
of guards starting signal from pgfiat.form.-

14/-



side were main cayses which uncuxwenieaced i
look guards stariing signal &lang with stargep
signal both at the time =g frow 1&18 same place
contmously as per GR-119, GR-120, SR.122/1(a)
for looking startep sigual &ud owier sige ag per
GR- 120, 03.120/1(111), bR.115/2(4)/(&) -~ (b)),
Sk 129/1(b) and SP-124(2(b)Y for guards starting
@d all right signals,

No other signal '(l’zud:i’.ble or visible ) was
give.u W e ag pep GR.76 (&), |
by Long bood side of lgeo ead hurz’ynes? of the dri&ey
in startinv of trajin after gy pee eiving &ud prepe awing
guards svarting sigual aud exchangu‘lg all right signal
unabled me to logk wnd repeat the &stect of startepr

signal train before starting,

|
Prayer,, It is most respeetfully prayed that your Honour
may be pleased to &llow the sppeal filed by agpellsnt
ad setagide thr orders dt 4,9,82 & 16,6,82 pasged

e L S
S ,’»"“"‘ ?.,,e&g by Sr D, E, Lucknow sad sepvice of apjpell&‘a be
"»'“,'. / .n.

@P 7 restored ad remst&tﬁd on the post of ;sttt, mesel
19. ‘3 8_; @s he 1s performing for the lasy 11 years,
S

‘s. \_ _‘t "

\/’.\? ‘

R ’ o
e o S

-~ —— ----—-—.—-.-.--u—-

Lucknow, dated Appe; 11&;'&

21,9,1982 (C, & ' Paudey)
Agatt, D1esel N, Ry
Alsnbagh, JLuclaaon.

(True Copy )
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file the instant reply on their behclf, I have
gone through the contents of the writ petition

and have perused the officicl reoed of the ccse

ond as such. I am fully conversont with the focts

%
mentioned hereinafter: 1\
2, That the contents of Poras-~ 1 & 2 of the
writ petiticn need no comments.
3. That in reply to Pora-3 of the writ peti-

tion, it is stated that the petitioner clonguwith
the driver,sri F, Zchiruddin, wcs booked to work
on Engine No, 18084 on 9.6.1981, ~ccordingly both
the persons got their engine cttoched uith‘64 Jown
hwodh Express which wus received on Plotform oo 3
ct Kenpur Central Ruilway Stoticr and bound to

move towards Lucknouw.

4, Thet the contents of Pora-4 of the writ
petition cre not cdmitted as olleged, hencex denied,
In reply thercto it is stated that it is clerified

that us per £nquiry Report submitted by the wnguiry

" Committee, it was proved thut the petiticner as

well as the driver of the train (who is Cpp. Farty
No,7}n the urit petiticn)violated the sofety rules

cnd started the troin while thes signal wis not'GFr!



3 b

(the indicution to stert), Further the pstitioner
tlso failed to sctisfy himself that the line

before him wes clecr of visible ohbstructicn,

5, Thot the contents of Parz=5 of the writ Yo
petition are not-correct, hence denied. In reply
thereto it islstated that the petiticner sturted
the train without prxper 2ukkprRXky ki procced

satisfying thct the correct signals wazre shoun

and the line before him is clear of visible obstruct-

ions, Further he started the train without proper
authority to proceed cnd he also fiiled to repect

the uspects of signals to his driver,

6. That the contents of Paro-6 of the writ
petition are not admitted, hence denied. In reply
thereto it is stated thot the petitioner hos
zlready <dmitted that he violoted the safety
rules by not observing the aspect of signil for
his trcin, While the situcticn of the storter

signal from the engine wcs hardly three meters

--checd,

7. Thct the contents of Para-7 of the writ
petiticn need no comments in view of the fore-
going porcgraphs of this counter reply. Hewever,

it is stated that ke due to negligernce cn the
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pert of petitioner and the driver the Express Trcin

met with accident,

L
YJ 8. That the contents of Para-8 of the writ

petition are wrong, hence denied. In reply t hereto
it is stuted that it is evident from the Inquiry
Report thut the petitioner acted negligently while
on duty ¢s ¢ result of which the cccident took

place,

9, Thct the content of Parc-9 of the writ
petition need no comments os the petitioner was
~—~ not csked to submit his explanctior on the issue
mentioned in the pard under reply, Housver, it
is stated thut the ficts of the case has Clrecdy
been worked out in the repapt of the ihquiry
Committee and the petitioner was held guilty for

his negligent performance of duty,

10, That the contents of Purao-1C of the writ

petition cre not correct, hense denied. In reply

thereto it is stcted that the Inquiry Commitiee

while recording the stutements of the petitioner
g

us well as of driver, gave him all reusonatle

opportanity by providing him relevint documents,

The tnquiry Committee in its findings held the

petitioner guilty for negligence in performing. .
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his duty and for violating the scfety rules dlso,

%
11. That the contents of Parc-11 of the writ

petition ure uwrcng, hence denied. In reply theretc
it is stcted thut the Administration took acticn
cgeinst the other steff also who were held res-
ponsible in the said cuse &s per the provisions

of Bepcrtmentcl ond Appecl Rules (U & AR),

12. That in reply to Para-12 of the urit peti-
ticn it is stcted that the petitioner wus served
¢ Femorandum (SE-5) doted 10.9.1981 contcining

the charges levelled cgainst the petiticner.anything
contr.ry to it is denied,

13. That kke exEBEisiCng Pura-13 of the writ

petition it is stoted thot the petitioner submitted
his reply to the memorandum of charges which wcs
suitubly/p~-roperly considered by the Competent
Authority ond thereafter necesscry orders were

possed.

14, That in reply to Para-14, 15 & 16 of the
writ petition it is stated that @ notice wis served

to the petitioner by the Competent Authority to

14

-~

initiate ¢n inquiry s per extent rules znd &
notice dcted 8.4.1982 wcs issued by the Enquiry

(fficer to the petitioner to attend the inguiry,
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bhile attending the enguiry on 15.5,.82 cnd

6.

1G
making statement before the Enquiry Ufficer, \°

the petitioner made an endorsement on the
stutement sheet that he had cccepted the charges
cnd requested for lenient view to be tcken,

The contents of endorsement of the petitioner

is being annexed herewith os Annexure MWo,R-1_

to this writ petitioq.

ﬁS. That the contents of Pure-17 of the
writ petition cre wrong, hence denied. In reply
thereto it is stated that the petitioner ucs
aofforded full cnd cll recsonable opportunity

during course of inquiry,

16.- Thot %ke ezrkerkg nR inreply to
Porc-18 of the writ petition it is stated

that as per extent rules the Uompetent Authority
may change the Enquiry Officer ¢s and when

required considering the reasonable grounds,

17 Thet the contents of Parc=19 of the
writ petition %% %z are not cdmitted cs clleged,
hence denied, Houwever, it is sibmitted that

the para under reply need no comments in vieuw
of the fore-gcing paragrephs of this counter

reply cs the sume his ulready heen replied
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in the cbove puras of this Counter Reply. 55
O
18, Thet the contents of Porc-20 of the

writ petition cre admitted to the extent thot
the petitionerx submitted & representcticn
docted 14.7.1982 in reply to show ciuse notice.
The competent Authority possed the cppropriate
orders of punishment after considering it

properly, #nything contrcry to it is denied,

19. Thot the contents of Pura=21 of the
writ p-etition are wreng, hence denied. In
reply thereto it is stated thot the Ccmpetent

Authority pcssed the orcers of punishmemnt

on 4.9,1982 £ ufter consicering his represent-

ction doted 14.7.1582 end ;cid OrJers were

communicuted to him well in times. o .,

20, Thzt the contents of Pura-22 of the
writ petition cre wmitted to the extent thot
the appealef the petitioner,preferred cguainst

the punishment orders duted 4.9,1982 wus consi-

/'ﬁered by the Hppellate Authority «nd the

punishment was reduced from "Rgduction s
Fireman 'C!' for two yecrs "to! ileduction
fn grade by two stuges for one year™ &nd rest

of the contents of pcrc under reply cre not
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¥
cdmitted, hence denied. ™

21. Thet the contents of Pare-23 of the
writ petition .re wrong, ncnce denicd, In reply
thereto it is stuted thct thie Appelit. sutherity
wus fully competent to decice the ;paeul.cf the
petitioner under the extent reules .5 cuch the
cllegetions menticned in pora under renly cre

vehimently denied,

22, Thet the contents of Paru-24 of the
writ petition ure wrong, felse cnd frivsleus,
hence denied. However, it is submitted it no
specific comments «re reguired to be given here
s the scme hcs clrecdy been menticned in tne

foregoing paracrophs of this Counter deply.

23, . Th-t the copy of the writ petition
provided to the cnsuering opposite purties

does not contuin the Pure-25.

24, That the contents of P:oro-26 of the

wurit petition wre wrong, hince denied. In reply

thereto it is stated thut no specific comments

cre reguired for the porc under reply os tic
contents of the sume hos ulrewdy been replicd

in the foregoing parugrophs of this counter-
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Reply. However, it is stoted thot the cuse ¢f

the petitionsr was decided on merits by the

Competent Authority.

25. That in reply to Parc=27 of this

urit petition it is submitted thct « sevision
Fetition wcs received from the potiticner which
wes decided by te Ccmpetent Authority and the
punishment which was reduced in the cppecl wis

upheld.Anything contrary to it is denied.

26, Thct in reply to Parc-28 & 29 of

L the writ petition it is stated thct the allegct
ions mof the petitioner mcde in para under
reply hcve no relévancy with the merit of cuse
s such it needs no admission or denial; It is
als-o clcrified that whitscever monitiry loss
ciused to the potiticner which wcs cs ¢ result
of implementing the punishment,order. It is
further submitted thut the allegéticuns of the
petitioner mude in percgruphs under reply ure

wrong cnd incorrect hence denied,

27, Thct the contents of Pura-30 ¢nd 31

of the uwrit petition are fulse, frivolous nd

E fabricuted and wreng, hence denied. The
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Neg

grounds tuken therein ure not sustainuble in
the eyes of Luw ¢nd the writ petition deserves

to be dismissed throughout,

Lucknou

Dated: /5)0.91

VER IF IC AT ILN

I, N IC Jowers

do hereby verify that the ccntents of Pars

)] ~——__ of the instant reply ure bised
on personal knowledge cnd belief and those of
pares 2 4 2.7 are bused on knowledge
derived from the peruscl of records of the

instant case kept within the officiul custody

of the ansuering oﬁposite parties, nothing
meterial hcs been concealed and nothing statced
therein are fulse,

Verified on. IERLS the day of (et

[ﬂﬂc at Lucknouw. N

Lowerl
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